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LOK SABHA Bengal, 6 in Orissa, 15 in Madhya Pra-
. desh, 5 i n Himachal Pradesh, § in
Wednesday, ‘:‘g;;l fg-ag?fvms“khu 5. Tripura and 1 in Assam,

The Lok Sabha met at Eleven of the
Clock.

[Mr. SPEAKER in the Chair]
Members Sworn

Shri Boddipalli Rajagopala Row
{Srikakulam).

Shri Moslikanti
{Kakinada).

Thirumalarao

‘ORAL ANSWERS TO QUESTIONS

Exploratory Tube-Well
Organisation

*163. Shri Harish Chandra Mathur:
Will the Minister of Food and Agri-
culture be pleased Lo slate:

(a) the programme of work for
1962-63 for Exploratory Tube-well
Drganisation;

(b) what are the latest findings in
rvespect of underground water in places
like Jaisalmer District and plant of
work for its full utilisation;

" (¢) what areas other than Jaisalmer
District are being tackled in Rajasthan
and with what resulls; and

(d) what relationship this organisa-
tion has with one in Rasjasthan State
and what assistance is given to the
Btate Organisation?

The Minister of Food and Agricul-
ture (Shri 8. K, Patil): (a) The pro-
gramme cnvisages the drilling of a
total of 73 exploratory bore holes; 6
in Uttar Pradesh, 21 in Rajasthan, 1
in Gujarat, 8 in Punjab, 5 in West

214 (Af) LB.D~d.

{b) Underground water basins have
been located at some sites and action
is now in progress to delineate the
total area involved. Once this has
been done it will be upto the State
Government to draw up the pro-
gramme of lexploitation. Meanwhile
the successiul test bores have been
converted into production wells and
handed over to the State Government.

(c) A statement showing the areas
tackled and the results achieved is
placed on the Table of the House,
[See Appendix I, annexure No. 23]

(d) The Rajasthan Underground
Water Board is responsible for
deepening and constructing open wella
and drilling tubewells, Its Chief
Engineer liaises with the Exploratory
Tubewe]] Organisation on behalf of
the State Government and is provid-
ed with such technical data as is
found in the course of exploration.

Shri Harish Chandra Mathur: In
view of the fact that the prosperity
of a vast tract in this area depends
upon the exploration of underground
water, which is supposed to be in
plenty there, may [ know how Gov-
ernment propose to proceed with the
programme in Rajasthan? What was
the Plan provision in the Second Plan
ang what is the provision for 1962-63?

Shri S. K. Patil: Rajasthan heads
the list in both these programmes.
As the statement will show, in the
tentative programme of underground
water exploration during the Third
Plan out of the 300 holes that we are
planning, as many as 88 are allotted
to Rajasthan. It is a very rich area
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in underground water, and we shall
exploit it.

Shri Harish Chandra Mathur: As
a result of your exploration for under-
ground water, which areas in Rajas-
than have been marked for intensive
work and when can we expect to have
the results?

Shri 8. K. Patil: Several areas have
been given here. Apart from Jaisal-
mer which is perhaps the most pro-
lific so far as underground water is
concerned, therc are other areas like
Suratgarh, Barmcr Distriet  Pilani,
Singhana, Jodhpur, Sikar, Churu,
Jodhpur and Bikaner.

Shri P. R. Patel: As I understand
it, a tube-well is considered success-
ful if it yiclds more than 15,000 gal-
lons of watcr. If the well s found
unsuccessful what 1s done with the
well?

Shri S, K, Patil: If the well is suc-
cessful which means if it is economic,
naturally it is left to the Srates. They
exploit it., They build it and so on,
If it is unsuccessful, it goos. In the
wells that we dig perhaps half the
number is unsueec:sful and it has to.

Shrimati Savitri Nigam: What would
be the share of the Siates and the
centre in the construction of these
wells and has this programme been
accepted by all the States or is the
alloeation of tubewells going to be
decided by the Centre?

Shri 8. K. Patil: Se fur as the bores
are concerncd, that is done by the
Exploratory Tubewell Organisation
which means by the Cenire. When
they are successful and we know
that a well can result out of them,
it is cntireiy the responsibility of the
Btate. Of course, we give the loan;
the whole of it is a loan., but it has
Eot to be returned because when it
becomes economic the States must pay
for it.

APRIL 25, 1962

Oral Answers Bag

Shri Basappa: May I know whether
there is one well known as the Chan-
dan well ‘which yields about 50,000
gallons of water per hour gnd
whether this well is made praoper use
of by the State Government?

Mr. Speaker: Would it be possible
for the hon. Minister to go intp indivi-
dual cases.

Shri S. K, Patil: It is a wvaluable
information both te me and to the
House.

Shri Basappa: I want to know whe=-
ther it is fully made use of.

Shri 8, K. Patil: 1 do not know, but
1if the bon. Member gives me notice I
would get the information,

Shri D, C. Sbarma: What scientific
methods are employed in order to
find out underground water? Were
those methods employed in the Punjab
and which area was found to be rich
in such underground waler?

Shri S, K. Patil: Thore is a variety
of muthods and not one method, for
example, rain, vicinity to the hills and
so on. It 5 a very scientific thing by
which 1t 1s precesscd. | think the
whole of Indua is under survey. It
15 not{ only one part. But in some
parts it is very rich, just as in Rajas-
than; in the other parts 1t is not
cqually sv. For instance, in somc areas
where we dug any number of wells
possibly 95 per cent. of them were
useless because water was not found.

Shri Jaipat Singh: [ find that the
State of Bihar finds no place in the
answer that has been given. May
1 know whether Government have
completz)y abandoned the idea of dia-
mond drilling by which they could
drill through the substerranean rocks
as obtain in South Bihar, for example,
in the hill region? The rest of Bihar
gets it but South Bihar does not, the
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excuse being that it is rocky bed. But
there is diamond drilling, a scientific
thing. Why is it not being resorted
to?

Shri §. K. Patil: I find from this
statement that Bihar has got ten wells
in the tentative programme, but I de
no know in which part and where
exactly they would be.

sit ay . mit fafaezr wga 7
gaarqe (o aer waw § FAw 4 g
FgaysT &Y v g8 4 1 w7 AT W
qdzr $¥r 4 7795 &Y gEATLATH
oE ITRAT 1T B T2 A AEA A
&Y 7gr &, A W AN ATHTT A TAF
g aar fraE gty v

ot Ao ®o wifzm: gz ATTY OF
930 7 1frar gty wrgyaT #1 | s
rAy fY7 aff qrdr 3y aai oAy oz
wie dar afza frarr 5 owmifes
IA TH L AE ALALIL WA TR
FZT AT AT ALY Aar Fraw gafaq
LY LIAEAE F1 AMT Wi

off ¥F : W 97 72 0 T g
SE AR § A7 f7Ad art & O age ?

t@o wo afrm : wF A

&Y 3, wrEr ghn

Skri Yallamanda Reddy: May I
ask whother there 1= any plan for
Rayaluscema in Andhra Pradesh and
whether any assistunce is given  to
Rava'as'ema in 1lis regard as was
promised by the hon. Minister when
the arca was under famune?

Shri §. K, Patil: In the tentative
programme under which 300 wells are
pianned Andhra Pradesh has got 24
wells. Since other parts of Andhra
Pradesh are full of water, I think,
Rayalaseema must have the majority
of these wells.

VAISAKHA G, 1884 (SAKA)

Oral Answers 806

Conference of Locust Control Experts

+
| Shri 8. C. Samanta:
*164. { Shri Subodh Hansda:
LShrl M. L. Dwivedi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether 1t is a fact that a Con-
tercnce of Locust Control Experts
from India, Pakistan, Afghanistan and
Iran, met at New Delhi in March,
1062;

(L) if s0. the main issues discussed
at the couferencs;

tey what sort of methods for close
callaboratinn in regard to locust intel-
Lpence and control were recommend-
ed; and

(edy when tlee next conference of
Expeits was pruposcd to be held?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) A
Locust Conferenee was held from 12th
to 18th March, 1962, between India
and Paki-tan. Experts from Afganis-
tan and Iran could not attend.

(L) and (c). A statement is laid on
the Tuble of the Sabha. | See Appundix
1, annexure No, 24]

{d} No date has been fixed so far.

Shri Hari Vishnu Kamath: On a
point of clarification, was it a Locust
Confi rence or Laucust Control Confe-
rence’?

Mr. Speaker: No one except the
hon. Member has any doubts about
it

Shri Hari Vishnu Kamath: Some
of them share it with me.

Shri §. K. Patil: These conferences
do not  breed locust; they contrel
loucts.

Shri 8. C. Samanta: The. statement
says that one of the recommenda-
tions [ :he Conference was:

“FAO may be moved to arrange
for an immediate survey of the
locust situation in the spring
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breeding areas of Afghanistan
through one of their experts”

We know it for a fact that the
source of these locusts is in the Arabic
peninsula ang Afganistan. If so, why
should India individually or with
Pakistan, Afghanistan and Iran
approach the FAO for a survey like
this?

Shri 8. K. Patil: These locusts, Sir,
are an international menace; they are
not merely national. They are found
in various countries in different sea-
sons. The misfortunate of India is
that they come to us last, because they
get multiplied in all these countres,
one after the other—Iran, Afganis-
tan, Pakistan, ete. We are the last
country they visit. But we are vitally
concerned that they should be check-
ed at the source, and that is why the
FAO were pressed into service.

Shri 8. C. Samanta: Is it not a
fact that in 1961-62, 74 locust swarms
entereq India? Dig the FAO give us
advice to combat these swarms?

Shri 8, K. Patll: FAO is under no
obligation to give us advice. If we
ask for their advice they give it.
So far as these particular surveys are
concerned, we approached the FAO so
that they may do it, so far as the
breeding areas in Afghanistan is con-
cerned. When the locusts come we
get due notice,. We have got check-
posts everywhere and wireless sets
stationed, Immediately the mews is
circulated so that people may be ready
to combat the menace when it actual-
ly comes.

Shri Subodh Hansda: May I know
whether any discussion was held in
the conference about the climatic con-
dition for the breeding of locusts and
if so whether such climatic conditions
exist in India?

Shri 8. K, Patil: India is very rich
1 think in breeding everything, parti-
cularly locusts.

Shri Thiramala Rao: Is it a fact
that a recent forecast was published
in the papers that another invasion is
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imminent and if so have all tlum

that are likely to be affected beem
warned about it?

Shri 8. K. Patil: It is an almost
annusl occurrence ang therefore
forecasts are not really necessary.
One should be always ready about
it. We are gingering up our machi-
nery so that it may be kept in full
trim,

T ErEm w1 wroaT

ot ga's

ft augza T :
aftagr #at dare oA a7 TN

Y a1 F349 fF

e

(%) a1 ag 59 & & wrea &
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fFqr @ gr g ; A

(=) afz 7, @Y 39% I 4 57 %
w7 yafr g @ 7

oftagA aaqn daX "ArEa |/ Avagw
s (sow ) : (%) A ().
St zr AR 1 e g aF af=a
fasig ag) faar war & 1 @waaT Aiaey
% grqaa f&q o 915 IR F an
% geArsr afafa &1 fod Y gdrear
T @ & 9t 3w food & sxere
seqa fod o3 & arz g7 fawg T am
Frare faar smaar 7

I shall read in English as well

(a) and (b). Yes, Sir. But no final
decision has so far been taken. Gov-
ernment are awaiting the Report of
a Technical Committee regarding the
type of equipment to be wused in
future and further consideration to
the matter will be given after this
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report has been submitted to Govern-
ment.

st sye waty : fogst are oY wes
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Shri Bhagwat Jha Aszad: Has it been
estimated how far the existing pres-
sure will be relieved it this factory
is established?

Shri Raj Bahadur: So far as the
present factory is concerned it is
expected that by the end of the Third
Five Year Plan period it would have
reached its optimum capacity. But
the demand would outstrip that. And
it iz expected that by the end of the
Fourth Plan period the demand may
be nearly as high as 300,000 telephone
lines and 500,000 telephones. There-
fore we may have to augment our pro-
duction somehow.
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Shri Bhagwat Jha Amd: I was
asking how far the pressure of demand
will be relieved if this factory is
established.

Shri Raj Bahadur: The factory
will be estblished in order to relieve
that pressure of demand.

Shri Bhagwat Jha Azad: How far?

Mr. Speaker: That has yet to be
worked out, what is to be the capa-
city and so on.

Shri Bhagwat Jha Azad: Before
establishing it they should have
assessed how far the demand will be
relieved.

Shri Raj Bahadur: As a matter of
fact, it is obvious and the second
factory will be established in order
to relicve that pressure of demand.

Shri Bhagwat Jha Azad: I want to
know how far.

Mr, Speaker: Order, order. The
hon, Member wants tg know whether
any assessment has been made about
this, what would be its capacity and
to what extent it would relieve the
pressure that is there.

Shri Raj Bahadur: This will depend
upon two questions: firstly, as [ have
said, what type of equipment are we
going to manufacture in the second
factory; and, secondly, whether the
present factory itself can be expand-
ed or its capacity augmented and, if
so, to what extent.

Mr. Speaker: Therefore, n¢ ans-
wer can be given at this stage. That
is what follows.

Shrimati Vimila Devil: In view of
the backwardness of Andhra Pradesh,
will Government consider the ques-
tion of establishing a telephone fac-
tory in Andhra Pradesh?

Shri Raj Bahadur: It will be too
early for me to say anything about it.

Shri Ramanathan Chettiar: In view
of the Government of Madras having .
placed more than 35 acres at the dis-
posal of the Government of India for
the teleprinter factory and slso for
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the telephome factory, what has hap-
pened to the proposal to locate the
second telephone factory in Madras?

Mr. Speaker: These are individual
demands being made in favour of
different States. That is not the
question here, If any questions of
this naturc are put I will not allow
these pressures that something should
be located here or there. This is not
the opporiunity for that.

Shri Warlor: Instead of establish-
ing a new factory, why cannot the
existing factory at Bangalore be ex-
tended and developed?

Shrij Raj Bahadur: That 15 also one
of the points to be considered, whe-
ther the same factory can be aug-
mented.

Shri Ramanathan Chettiar: Sir, 1
put this question in view of the
understanding between the Commu-
nications Ministry and the Govern-
ment of Madras in regard to the loca-
tion of the setond telephone factory.
The Government of Madras placed at
their disposal free of cost 35 acres.
That is why I asked what has happen-
ed lo that proporal.

Mr. Speaker: Order, order. The
hon. Member has asked that question,
the hon. Minister has understood it,
and 1 have also given my reaction.
Therefore, for the present that closes
the matter.

Shri Raj Bahadur: And I may also
state, Sir, that 1 have no information
about such understanding,

Surl Diesel Engine

+
{ Shri Subodh Hansda:
7\ Shri 8. C, Samanta:

Will the Minister of Rallways bYe
pleased to state:

*168.

(a) whether there is any proposal
to develop and manufacture “Suri
Diesel Engine” in the country;

(b) whether any plan project has
been prepared for this;
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(c) if so, the estimated cost of the
project;

(d) whether the site for the project
has been selccted, if so, where; and

(e) whey, the construction will
start?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) The manufacture of Diegel
locomotives w:ly “Suri Transmission™
will be undertaken in due course in
the Diesel Locomotive Works being
s¢t up at Varanasi.

(b} A svparale p.ojot i: not neces-
sary for these locomotives. -

{c) 1o (¢). Dg not arise,

Shri Subodh Hansd»: The hon.
Minister just now stated that this
“Sur: Dicsi?] Engine” will be manu-
factured in  the proposed Diesel
Engine Factory at Varanasi. May I
know whether Government have
assessed the cost of production of a
“Sur: Diesz1 Fngine” and how does it
compire with that of the present
diesel ¢ngine?

Shri Shahnawaz Khan: It is too
carly 1o say that.

Shri 8. C. Samanta: May 1 know
whether there will be any forcign col-
laboration with this factory?

Shri Shahnawiz Khan: Yes, we
have cntercd into collaboration with
an American firm known as ALCOS,

Dr. L. M. Singhvi: What is the hon.
Minister's definition of “duc course”?

Shri Bhahnawar Khan: Duc course
means just due course,

Mr, Speaker: Perhaps in due course
we will learn after some time.

Shri 8. M. Banerjee: 1 would lke
to know what will be actual differ-
ence between an ordinary diesel
engine and a diesel enging sccording
to the Surl formula,
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Shri Shahnawar Khan: If is a
hydro-mechanieal transmission which
gives a much higher “efficiency”.

8hri S. C. Samanta: The hon. Minis-
ter said that there will be collabora-
tion with an American firm. May 1
know whether any arrangement for
training of Indian personnel has been
entered into with them?

Shri Shahnawaz Khan: That would
be part of the agreement,

Mr, Speaker: Order, order; there is
some private conversation going on
there at that end.

Shri I*. C. Borooah: May I know
whether the Indian Engineer who was
respon . ble for the invention of this
device has been given any remunera-
tion a. a token of incentive?

Mr. Speaker: That he has answered.

Shri Sbahnawaz XKhan: Yes, Shri
Suri, a young Indian Engineer, was
responsible for this invention. His
invention has been duly recognised
and he has been given the award of
Padma Shri. Regarding remunera-
tion, that would come later on when
this invention is exploited on a com-
mercial scale,

Shri §. M. Banerjee: From the reply
of the hon. Deputy Minister, it ap-
pears that the Suri technical deve-
lopment will be much more effective
than the ordinary one. 1 would like
to know whether the American firm
with whose collaboration we establish
this factory will have any specific
objection if this particular thing is
adopted and not their own?

Shri Shahnawaz Khan: As I said,
experiments are being conducted with
the Suri transmission. The results of
these experiments have yet to be
studied. If is much too early to say
anything definitely at this stage.

Mr. Speaker: Next question.
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Shri S, M. Banerjee: If you will
kindly permit me, my question is im-~
portant and it has not been answered.
The invention of this particular young
Engineer, the Suri transmission, it has
been established is gomething better
and much more eflective. I would
like to know whether, before entering
into the final agreement, they are
going to accept this. My own fear is
that they may not accept.

Mr, Speaker: That depends on the
experiments that are to be carried on.
It has to be sven whether this is the
last word or semething better could
be evolved out of it. It is top early
to say. This is the answer that the
Minister has given.

Shri S. M. Banerjee: Can he give
this assurance?

Mr. Speaker: No assurance is to be
sought hcere, Next question.

Flag Discrimination

*167. Shri Raghunath Singh: Wil
the Minister of Transport and Com-
munications be pleased Lo state how
many countrics of the world are pur-
suing partially or totally policy of
Flag Discrimination at present?

The Minister of Shipping in the.
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): There is
no internationally accepted definition
of the term “Flag Discrimination”
and hence it would not be correct to
specify any country as pursuing a
policy of flag Discrimination.

= oy feg: o ag ST ATEAT
gﬁ:gﬁrﬁ%@m%qﬁﬁﬂvﬁz
F W § gAT I T TGO § THAS
OTF &9 & FFE & A1 SYIET SHTa-
9o SGFAETL *7T § |

ot T TERT : TG qF A -
FTA & A T WIT AT Y gHL A
#r Freaa STT B AT TG & JoTHo
Qe, AZT 9T ITH KA & FaTAE
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B0 per cent, is being carried in their
own vessels and they are given a
higher freight.

Y vgare Ty AT F s
g 5 o7 g 9o qgrsl w1 Yo
wfama fadre 2ar 3 o fergeam Y
Y AF IAT ATT HT I KT FHAT
g ?

«f T AL T : TE OF TET W&
g fag & aga & garaTda AT A F 1IN
& qF gare ag W A g i aar gEra
ZrIFFTIAAT FLEHAT AT T
¥ TATH FT AT {AAT WO F TEY
faar o g

Mr. Speaker: Next question. I
think there has bzen some misunder-
standing. Two questions of Shri
Raghunath Singh should not have
appeared one after another. I can
pass on to the next question.

Shri Raghunath Singh: This is
quite a different question.

Mr. Speaker: Both should not be
entered one after another as we have
a rule that unless the whole list is
gone through and every other Mem-
ber has gol an opportunity, the same
Member cannot put another question.

Shri S. M. Banerjee: Why should
the Membear suffer for that? It is not
his mistake.

Mr. Speaker: I will suffer.

Shri S. M. Banerjee: Let wus all
suffer.

Mr. Speaker: The hon. Member
will put his quesiion.
Shri Raghunath Singh: It is not

my {fault.
Mr. Speaker: I am asking the hon.
Member to put his question .
Shri Raghunath Singh: Question
No. 168.
Transportation of Coal by Coastal
Shipping

*1§8, Shri Raghunsath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:
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(a) the guantity of coal transport-
ed by coastal shipping during the
period 1860-61 and 1861-62; and

(b} the steps taken by Government
to encourage coastal shipping to carry
coal at economical rate?

The Minister of Shipping in
the Ministry of Transport and
Communications (Shri Raj Bahadur):
(a) and (b). A statement is laid on
the Table of the Lok Sabha.

STATEMENT

(a) 1,157,310 tons during the 12
months from May 1960 to April 1961
and 1,408,106 tons during the 11
months from May 1981 to March 1983, _

(b) The Indian shipping companies
asked for an upward revision of
freight rates on the coast on the
ground that the prevailing rates are
uneconomical. The Government
Director on the Board of Directors of
Indian Shipping Companies was ask-
ed to enquire into this and his report,
which was submitted in March, 1862,
is now under consideration of Gov-
ernment,

Government have also taken several
steps to improve the facilities at the
loading and unloading ports in order
to quicken the turn-round of collieries
These include the setting up of coal
co-ordination committees at ports of
Calcutta, Madras and Bombay and
the appointment of a Liamison officer
al Madras for securing effective co-
ordination Dbetween the Railways,
Port Authorities, the Ship-owners and
other interests concerned in the hand-
ling of colliers in South Indian ports.
Government have also accorded
special priority to the work of im-
proving the draft in the Hooghly in
order to enable coastal vessels to
carry fuller loads from Calcutta.

oft YT ey WTAA WY IR
forgaer fisar a7 o oF ROZ T g+
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8hri A. C. Guha: I think that there
was a proposal that Govermrment
would have their own coastal ship-
ping for carrying coal, instead of pay-
ing subsidy to private companies. If
there has been any such proposal, may
I know what has happened to that
proposal?

Shri Raj Bahadur: The matter has
come up rather urgently before us,
recently in view of the demand for
coal movement and the shortage of
tonnage for the same. But the fact
of the matter is that it was our idea
that so far as coastal shipping is con-
cerned, we should leave it to the pri-
vate scctor. In case our trade suffers,
the movement of coal also suffers, we
shall have to think seriously on these
lines, but I cannot make any fore-
cast on this.

Shri Bhagwat Jha Azad: It is a fact
that it has been suggested to Govern-
ment that in order to encourage the
transportation of coal by ships, the
present freights should be revised?

Shri Raj Bahadur: No, they said
that the present rates as they obtain
are not economical, and, therefore,
we appointed an officer to go into the
question, study the whole thing and
then submit his report. He has sub-
mitted his report recently, that is, in
March, and that report is under exa-
mination.

Shri Shaym Lal Saraf: May I know
how much of coastal trade we carty
now in our own vessels?

Shri Raj Bahadur: The coastal trade
is cent per cent in our own vessels,
but, of course, we have to charter
foreign vessels for our coastal trade,
occasionally.

VAISAKHA 8, 1884 (SAKA)

Oral Answers 518

st wre To o : TE & e e
AT F1 BFAT IFAX W FET §
W< ag fra dr wire & acra< g ?

St U™ WRTET : FHFE & GF F Wi
9w ¥ faas agong &, fa® am
fod @1d, agi wraeT 9g=mET wTar g,
AV aF TEEET g |

1 ®To To TA: ag F1AT fFay
Fa ATE F T T 7

st W ¥EET: 07 T § fgwa
Al wEar | s feggm gy Q

fafags 7 w1 ar Gz &

&Y ®To We TR : AU §ATH 1F
ar . . .

Mr. Speaker: Order, order. The
hon. Member should not argue that
point now. When he has asked a
question, and the answer has been
given already, if he wants to ask any
other question, he must seek further
permission from the Chair to do so.

Shri Yallamanda Reddy: May I
know the importiant aspects of the
report by the Government Director,
and when the Government propose to
take their decisions on the same?

Shri Raj Bahadur: The report has
been submitted, and it is at present
under examination in consultation
with the varipus Ministries concern-
ed. But [ think it will take some time
before the full impacts of the recom-
mendations are understood and stu-
died and a decision taken thereon.

Shril Yallamanda Reddy: The hon.
Minister has not answered my ques-
tion. I wanted to know the important
aspects of the report. It has already
been submitted to Government.

Mr. Speaker: If it is being examin-
ed by the Ministries, it cannot be re-
vealed just now. The hon. Member
should know that unless it has been
examined, the contents cannot be
given out.
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Shri Morarka: Is it a fact thai at
some ports, the unloading facilities
not being there, the unloading is de-
layed, and conseguently, some of the
ships have been converted into float-
ing godowns for cargo?

Shri Raj Bahadur: That was  the
complaint initially and that was real-
ly the problem. But we have made
improvements in the situation, as will
be evident from the figures which I
shall give. These are combulalive
figures as on 5th May, 1960 and 15th
January, 1962, The figures which 1
am giving are in tons per day: these
are the averages over a fortnight. In
the case of Madras, originally it was
426 tons, but now it is 1253 sons. In
the case of Tuticorin, it was T19 tons
previously and now it is 918 tons. In
the case of Cochin, it was 488 tons
before, and now 1t is 726 tons. In the
case of Bombay, it was 989 lons be-
fore, and now it is 1382 tons. I have
figures for the other ports also. but
1 have given figures only for the im-
portant ones.

River Boards

*169. Shri B. N. Tiwary: Will the
Minister of Irrigation and Power he
pleased 1o state:

(a) whether it is a fact that Boards
are proposed to be set up for various
rivers (inter-State) for regulation of
supplies of water;

(b) whether the State Governments
concerned have been sounded; and

() if so, their reactions?

The Minister of Jrrigation and
Power (Hafiz Mohammaq Tbrahim):
(a) Yes, Sir,

(b) Yes, Sir.

(c¢) The State Governments con-
cerned with the Mahi, the Mahanadi,
the Narmada and the Tapti River
Basins have communicated their con-
currence while it is awaited from the
States concerned with the remaining
river basins.
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Shri U. M. Trivedi: On a point of
order.
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Wro TR gw Tag 9z fgRV &

Shri S. M. Banerjee; There is no
point of order (Interruptions).

Mr, Speaker: There ought not to
be mny controversy raised so far &as
this 1s concerned, so long as we can
guite well understand what is spoken.
This matter was raised once before.
When Shri Purshotamdas Tandon
was here and when the late Maulana
Azad was answering a question put
by an hon. Member, he raised this
question and I remember the Maula-
na's historic reply. The question
asked by Shri Tandon was, "What is
the language in which the answer is
being given? In reply, it was said
that it was Hindi. It is all Hindi
that we can understand and, there-
forc, there ought not to he any con-
troversy on this score.

Shri Harli Vishnu Kamath: Will the
function of these proposed Boards be
advisory only or wil] they be armed
with adequate powers to ensure that
riverine  isputes betwecen States of
the Indian Union do not  assume
menacing proportions detrimental to
national unity and harmony and be-
come almost as intractable as disputes
between sovereign States like India
and Pakistan?

Hafiz Mohammad Ibrahim: These
Boards will perform all the functions
which are assigned to them under
section 30 of the River Boards Act.
They are given there.

Shyi Hari Vishnu Kamath: This is
hardly an answer.

WeuW WERA W HEAY 81
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Western Koal Canal

+
(Shri Shree Narayan Das:
*170. I Shri Yogendra Jha:
| Shri Priya Gupta:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the work on the West-
ern Kosi Canal has been started;

(b) if so, the progress made in this
regard;

{c) the total estimated expenditure
involved; and

(d) the amount so far sanctioned?

‘The Minister of Irrigation and
Power (Hafis Mohammad Ibrahim):
(&) and (b). Detailed investigations on
the main and the branch ecanals have
almost been completed and other works
such as construction of permanent
and temporary buildings, collection of
material etc. have been taken in hand.

(c) The scheme is estimated to
cost Rs. 12 crores.

(d) No specific requesis has been
received from the Government of
Bihar for funds for financing this
scheme. The scheme is being finane-
ed by the State Government. A sum
of Rs. 24:54 lakhs was spent during
1961-82 and during the current year
1962-83 about Rs. 50 lakhs are expect-
ed to be spent on the project.

Shri Shree Narayan Das: May I
know whether any programme for
the construction of this canal has
been prepared, and if so, what are
the important features of the pro-
ErEemme?

Hafiz Mohammad Ibrahim: The
canals, when they are constructed,
are constructed under one and the
s#me programme everywhere, No
particular programme is required,
and in accordance with the usual
practice, the work in this connection
also is going on.

Shri Shree Narayan Das: May I
know whether the hon. Minister can
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give us an idea of the time by which
the canal is going to be completed?

Shri Surendranath Dwivedy: [ do
not think the work has started.

Hafis Mohammad Ibrahim: That
date at present is not with me.

Mr. Speaker: Next question.

Shri Surendranath Dwivedy: Sir,
Shri Yogendra Jha wants to put a
question. His name has been club-
bed in this question.

Mr. Speaker: I am extremely sorry
I did not see him. I tried to look
round, but it was my misfortune that
I could not notice him. Yesterday
also exception was taken in another
case. Now I will be excused since I
have passed on to the next question.
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(w) gt
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1 shall read it in English also.

(a) There is no reliable survey
statistics to show whether the inci-
dence of T.B. in Delhi is on the in-
crease or not.

(b) Yes, sir.

(c) Beds are being added in the
existing T.B. Hospitals and additional
domiciliary services are being expand-
ed from the existing T.B. clinics and
from others which are being estab-
lished. It is neither possible nor
necessary to hospitalise every case.

Y aElte ¥ s weaae ¥
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Shri Daji: What is the number on
the waiting list on this date?

Dr. Sushila Nayar: I do not have
the exact number on the waiting list.
But, if the hon. Member so desires, I
will collect the information and give
it.

Shri Hari Vishou Kamath: As com-
pared to the good old days when the
Minister held the same portfolio in
the Government of Delhi State, is she
not in & position to say whether the
overall position with regard to inci-
dence has deteriorated or improved?

Dr. Sushila Nayar: All that I can
say is that the number of beds has
congiderably increased in the period
between when I took over and today.
And, so far as I know, there is, ob-
viously, no increase in the incidence.
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On the contrary, the efforts at check-
ing tuberculoeis with B.C.G. vaccina-
tion and through the services of T.B.
clinies etc. have, probably, had some
offect in reducing it, But, I wonld
not be able to make a definite state-
ment that it has been reduced.

Shri Shiv Charan Gupta: May I
know the area which has already
been covered under Domiciliary Treat-
ment Scheme and what more area is
proposed to be covered?

Dr. Sushila Nayar: At present,
domicilary treatment is being extend-
ed from the existing tuberculosis cli-
nics, the T.B. Clinic at Mukherji
Marg, T. B. Clinic at Shahdara, the
Kingsway Silver Jubilce Hospital, the
Wew Delhi Tuberculosis Centre, the
Ramakrishna Mission Clinic, the Meh-
rauli Tuberculosiz Cl.nic are function-
ing. Out of these, 4 are giving the
domicilay treatment; and the others
in this group are also likely to give
it. Apart from that, some more clinics
are proposed to be opened by the
Corporation of Dethi. The idea 1s
that we would like to cover the whole
of Delhi with domicilary treatment
or treatment of one form or the other.

Fulfilment of Third Plan Targets

+
o173, [ Shri Warior:
" | Shri Vasudevan Nair:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether a three member team
of high Government officials had col-
lected all the detailed information and
submitted a report suggesting ways
and means to break the botllenecks
that are or might be encountered in
the fulfiilment of the Third Plan Tar-
gets in respect of Irrigation and
Power; and

(b)Y if so, whether the report will
be laid on the Table?

The Minister of Trrigation and
Power (Hafix Mehammad Ibrahim):
{a) A team of officers has so far exa-
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mined only power projects. Work ‘in
respect of examination of irrigation
projects is expected o be taken up
shortly.

(b) The team of officials have re-
carded notes for Departmental use
and no formal report has been sub-
mitted by them. It would not, obvio-
usly, be desirable to place copies of
their tour notes on the Table of the
House,

Shri Warior: What are the main
bottlenecks found out by this tean: of
officials and what action do the Cov-
ernment propose to remove them?

Hafiz Mohammad ITbrahim: This is
a long list. If you want I mav read
it. -

Mr. Speaker: Some answer has to
be given.

Hafix Mohammad Ibrabkim: I shall
read it out. The important observa-
tions are as follows. The project
authorities should draw up a realistic
schedule of work to be undertaken
each year Co-ordinated action shou)d
be taken by project authorities for
completion of various components of
projects. Advance action should be
taken to get necessary foreign ex-
change released after exploring the
possibility of securing equipment {rom
indigenous sources.

Mr. Speaker: The whole need not
be read: it may be laid on the Table
of the House.

Shri Tyagi: What is the novelty
about the suggestions. These are
matters which are generally looked
after by the administration always. If
it savs that quick action must be
taken, it is not a novel recommenda-
tion. What is the novelty about the
suggestion?

Shri D. C. Sharma: Sir, it is a very
important statement that the hon.
Minister is reading out; it should be
read out fully and completely so that
we can follow it.

Mr. Bpesker: Order, ord~: I have
differed from the hon. Member, 1
have asked him to lay it on the Takle
of the House.
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Shrl Wartor: If it ls laid on the
Teble of the House, then we may
see it and then only we can put fur-
ther questions.

Mr. Speaker: He can have another
opportunity, then. Next question.
Sharing of Rihand Power by U.F. and

M.P.

+
Shri Daji:
*17¢. { Shri Birendra Bahadur Siagh:
( Shri Vidya Charan Shukla:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Chicf Minister. of
Madhya Pradesh and Uttar Pradesh
have been able to decide upon  the
question of Madhya Pradesh getting
share of power from the Rihand
Power House as recommended by the
Central Zonal Council;

(b) if so, what are the detail: of
the Agrcement, if any; and

(c) by what time the power is hke-
ly to be released to Madhya Prade-h?

The Minister of Irrigation and
Power (Haflz Mohammad lbrahim):
(a) No; Sir, '

(b) Does not arise.

(e) 1t is not possible to indicate any
definite date at this stage.

Bhri Daji: Is the Government aware
that the Madhya Pradesh Ass:mbly
passed a unanimous resolution asking
the Centra] Government to intervene
in this dispute and get the claims of
Madhya Pradesh settled and if so
what action has the Central Govern-
ment taken on thc resolution?

Hafix Mohammad Ibrahim: The
Central Government themselves are
mot taking any action. But this is a
matter which is going on between the
iwo States themselves and at different
meetings this guestion was discussed.
At the last meeting which was held
with the two Chief Ministers, it was
said that both the States may con-
wult - and come to a decision. So far
they have not done anything.
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Shri Daji: Wil the Central Gov-
ernment through the Zonal Council
or otherwise use its good offices to
cxpedite a decision on the matter so
that the Madhya Pradesh State gets
its claims settled prior to the dam
being started?

Mr. Speaker: That is a suggestion
which should be considerzd,

Shri Tyagi: What is the nature of
the dispute between the two  State
Governmentis? What are their res-
pective claims? Could we know as
to what are the points of contention?

Hallz Mohammad Ibrahim: The
point of contention is only this: what-
cver generation there will be out of
the Rihaend dam, whether part of that
el~etricity should be given to Madhya
Pradesh,

Shri Tyagi: How mwuch are they
claiming”?

Hafiz Mohammad Ibrahim: How
‘much i to be given is the question
whirh iy in dispute.

Tro Mg @ - Fa1 oA & Ay
EaAATFA I F HIT F AT §
TEN &Y WiT §IW AT I WA AIFA
¥ N9 # fgam ot frar wrdm
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9g afegat e aF f ey § ofog
TAY 31 vzr 2 o7 gAAT A fagr SR
IR VT ommA W oA Aty T
AT T gz g7 o wms &1 fanErd
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Shri Daji: 1 will repeat the guestion
put by my hon. friend since we want
a cliar reply on this point. What

the Madhya Pradesh State is claim-
ing is only the enforcement of the-
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agreement written and signed by the
erstwhile State of Vindhya Pradesh
on the one hand—which is now a
<omponent of Madhya Pradesh—and
the State of Uttar Pradesh on the
other. before the dam was begun and
before lands in Madhya Pradesh were
submerged by water. We want the
implementation of that agreement.
Will the Government, therefore, help
us to get the old agreement imple-
mented?

Hafiz Mohammad Ibrahim: At pre-
sent there is no such evidence before
me on the basis of which I can con-
firm what has been said by by hon.
friend.

o sy T weaw AN, @19 T
t & T w2w g™ At Sww wew
T &1 Og HIHAT %9 4 & q97
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AATA § qZ HWTIF HIRA AT AT | SR/
xgr fa 11 91 fafaeedl & g
g AT I TET 2 |
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Mr. Speaker: Order, order. He is
arguing.

Shrl Tyagi: I want to raise another
:point of order. Would you allow a
Btate Government being accused of
fulfilling or not fulfilling an agree-
ment, without the House knowing the
facts? My hon. friend there is level-
-ling charges against Uttar Pradesh
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Government and so is my neighbour
from Uttar Pradesh. It is difficult.

Mr. Speaker: I tried to persuade
the hon. Member on this side. He
might try with his neighbour! Next
question.

Gulhati Commission

+

Shri Bhagwat Jha Argad:

Shri A. K. Gopalan:

Shrimati Maimoona Sultanm:”

Shri Vidya Charan Shukia:
*177. Shri Umanath:

Shri Basappa:

Shri Venkatasubbaiah:

Shri M., R. Krishna:

Shri E. Madhusudan Rao:

L Shri M. N. Swamy: .

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Gulhatj Commission
appointed to go into the question of
sharing of waters of the rivers
Krishna and Godavari has since sub-
mitted the report;

(b) if not, the reasons for the de-
lay; and

(e) when the report is likely to be
received?

The Minister of Irrigation and
Power (Haflz Mohammad Ibrahim):
(a) No, Sir.

{b) and (¢). The Krishna-Godavari
Commission had been asked to submit
its report by November, 1961. It
could not complete its task as quite
voluminous data had to be collected
and a large numher of studies carried
out. The Commission is expected to
submit its report in July, 1962

Shri Bhagwat Jha Azad: Is it a fact
that in the meantime the two State
Governments between themselves are
trying to settle the issue and that
therefore the report is being delayed?

Hafiz Mohammad Ibrahim: No; not
at all.

Shri Igbal Singh: May I know
whether it will not be advisable to
submit all these data to the River
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so that there may again be no
%:o about sharing the waters of
dam?

Hafils Mobammad Ibrabim: At pre-
sent no River Board exists at all. It
will come into being sometime after-
wards.

Shri Umanath: May I know whether
the Madras Government has been
called upon by the Commission to
submit a memorandum to the Com-
mission and, if so, whether the terms
of reference will permit recommenda-
tions on that memorandum?

Mr. Speaker: The question is
whether the Madras Government has
been asked by the Commission to sub-
mit a memorandum. Have any me-
moranda been asked for by the Com-
mission from different States?

Hafix Mohammad JIbrahim: The
Commission or the Government”?

Mr. Speaker: The Commission.

Haflz Mohammad Ibrahim: It is
possible that the Commission might
have asked for certain data, but as
far as the Government are concern-
ed the Government have asked for

nothing.

Shri Thirumala Rao: The Commis-
sion is asked to go into the guestion
of sharing of waters from the rivers,
but the Chairman of the Commission,
Mr. Gulhati, has definitely stated that
they are asked to collect data about
the total quantity of water available
in these rivers. May I know whether
they are also charged with the duty
of apportioning water to the different
States or they are only a technical
commission to assess the tota]l] quan-
tity of water available?

Hafix Mohammad Ibrahim: The
Commission has nothing to do with
the distribution. They are only to
collect the data and to point out the
witer and possibility of utilisation by
the various States, That will be done
by the States themselves thruogh
the Centre or among themselves.

Shri Bassppa: Since the Gulhati
Commission has no powers to make
A4(ADLSD-2.
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allotment of shares of water, may I
know whether the State Government
of Mysore has asked the Centre to
appoint a Tribunal under the Act to
decide these matters?

Hafiy Mohammad Ibrahim: No State
Government has so far made any such
request.

Shri Shivananjappa: May I know
whether it is a fact that the Andhra
Pradesh Government are going ahead
with the Srisailam Project without
consulting the Central Governraent
when the whole question is pending
before the Gulhati Commission?

Mr. Speaker: That would be a diffe-
rent thing aitogether.

Hafly Mohammad Ibrahim: As far
as the projects are concerned, all the
projects which were included in the
Plan or are going to be included in
the Plan will get water out of these
rivers, and in future there will be
refusal,

Shri Yallamanda Reddy: May I
know whether this Government has
asked the State Government of
Andhra Pradesh to stop work on the
two projects of Srisailam and Po~
champad pending finalisation of this
report?

Hafix MohaAmmnad Tbrahim: As far as
my knowledge goes, there arises no
mnecessity of asking any State Govern-~
ment to do anything. They are doing
just the same thing as they should,
and they are awaiting the report af
the Commission.

Shri Thirumala Rao: May I know
whether the Central Government is
aware that the Chairman of this
Commission which is entrusted with
the task of assessing the waters that
pass through the States concerned is
inviting correspondence and applica-
tions for waters from  States
through which these rivers—Krishna
and Godavari—do not pass at all?

Hafix Mohammad Ibrahim: It is not
at least my knowledge that any such
thing has been done, that anything
has been invited from States which
ite not coneerned with it
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8hri Nath Pal: Sir, may I make a
humble suggestion? In view of the
replies that we got to all the gques-
tions addressed to the hon. Minister,
either you should persuade the Gov-
ernment immediately to appoint a
Deputy Minister or all the questions
addressed to the Minister may be
held over. This I say in all humility
and humbleness to him.

The Minister of Finance (Shri
Morarji Desal): Sir, it is an operation
which is not warranted. The replies
to questions that have been given
have been very explicit and clear.

Shri Hari Vishnu Kamath: Far from
explicit.

Shri Nath Pal: Neot a single question
has been answered (Interruption).

Mr. Speaker: Order, order. We have
got to exercise some restraint when
we are making such observations. If
the hon. Members do not feel] satis-
fied certainly they can write to me,
but I have no authority to ask the
Government to appoint any Minister
or do this thing or that thing. These
observations do not look nice when
they are made here.

Shri Raghunath Singh: They should
be expunged.

Mr. Speaker: We ought to be care-
ful in this respect. The House has
taken note of how the questions are
being answered. The hon. Minister
has been trying his best to give those
answers as precisely as he possibly
can. If the information given is not
enough, there are other methods by
which this can be pursued and press-
ed further. If any hon. Member feels
that the information given is not suffi-
clent and a notice is given to that
effect, if I also agree that the informa-
tion is not enough, certainly I would
consider whether some other opportu-
nity might be afforded. In any case,
‘this should not be the approach in
these matters. It is not fair.

Shri Nath Pal: On a point of ex-
Pplanation. I will be immensely sorry
H any offence was conveyed by my
remarks. I have nothing but the
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highest regard and respect for the
hon. Minister. May I say that the sug-
gestion that I made was in fairness
to him? When we feel that the bur-
den may be too much for any parti~
cular Member or Minister, are we not
entitled to make a suggestion that
a deputy may be appointed to relieve
a part of his burden? By that re-
mark or suggestion no aspersion was
intended to be cast on the hon. Minis-
ter. I have the highest regurd for
him.

The Minister of Health (Dr. Sushila
Nayar): I suggest Sir that the whole
of this discussion may please be ex-
punged from the proceedings.

Mr. Speaker: The question hour is
over. We will take up the next jtem.

WRITTEN ANSWERS TO QUES-
TIONS
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Exchange of Daia on Easiern River
Projects

*174. Shrimati Maimoona Suitan:
Will the Minister of Irrigation and
Power be pleased to stale:

(a) the progress that has so far
been made in the exchange of data
on Eastern River Projects between
India and Pakistan; and

(b) what decisions, if any, have
been taken with regard to distribu-
tion of river waters between the two
countries, in the light of the latest
developments?
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The Minjster of Frrigation and
Power (Hafixr Mohammad Ibrahim):
(a) and (b). A statement is placed
on the Table of the House.

STATEIMENT

(a) At the Fourth Meeting of the
Water Resources Experts of India and
Pakistan held at Dacca in December,
1861—January 1862 last, it was hoped
that all essential data for projects of
mutual interest in India and Pakistan
would be exchanged. The Indian
Experts were, however, presented
with a new project with entirely
different concepts and water require-
ments for the Ganges Kobadak
Scheme, with a proposed barrage on
the Ganges, in place of the original
project which in the bulk depended
on pumped supplies. Mutually
recepted river data for the Ganges in
India and Pakistan could also not be
exchanged, as expected, for want of
agreement of the Pakistan Engineers
to the usual method of estimating data
for days on which discharges were not
measured. Thus, though sustained
efforts were made on both sides and
significant progress was made result-
ing in a mass of data exchanged at
the Meeting, a full review after the
Meeting has shown that much addi-
tional data still remain to be exchang-
ed. The additional data and clarifica-
tions are proposed to be furnished by
correspondence and, if necessary, at
another Meeting.

(b) Does not arise.

Distribution of Krishna and Godawari
Waters

J 8hri BE. Madhusudan Rao:
\_ Skri Vidya Charan Shukla:

Will the Minister of Frrigation and
Power be pleased to refer to the reply
given to Starred Question No. 422 on
the 20th November, 1081 and state:

“178,

{a) whether any further steps have
been taken by the Andhra Pradesh,
Mysore and Maharashtra Governments
In regard to the distribution of
Krishna and Godavari waters;
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(b) i so, the details thereof; and

(e) if the reply to (a) zbove b in
the negative the time by which an
amicable agreement will be arrived
at?

The Minister of TIrrigation amd
Power (Haflzx Mohammad Tbrahim):
(a) No, Sir.

(b) Does not arise,

(c) After rcceipt of the report ef
the Krishna Godavari Commission,
which is expected in July, 106%,
further steps will be taken to arrtve
at a settlement.
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Manufacture of Composite Ceaches s
Perambur

*179. Shri P. C. Borooah: Will the
Minister of Raflways be pleaged to
state:

(a) whether there is a scheme 0
manufiscture composite firdt and ‘third
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,d.us cpaches at the Integral Coach
¥Peotory, Perambur during the Third
#ive Year Plan period;

(b) if so, how many are t{o be
produced;
(t) at what estimated cost; and

(d) what is the progress in the
implementation of the scheme so far?

The Deputy Minister in the Minis-
try of Railways (Shri B. V. Rama-

wwamy): (a) Yes, Sir.
(b) 592 Broad Gauge coaches.
(e) Rs. 1,864,000 per coach.

(d) The first prototype shell has
just bean completed and taken up
for furnishing.

Breeding of Sheep

*180 [ Shri Anjanappa:
* 7 Shri Raghunath Singh:

Will the Minister of Food and Agri-
culture be plcasced to state:

(a) the steps so far taken by Gov-
ernment to improve the breed of
Indian shecep; and

(b) whether Government have
brought some sheep from the Soviet
Union in this connection?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) and (b).
A statement giving the information
required is laid on the Table of the
Sabha.

STATEMENT

(a) The following steps have been
taken so far for the improvement of
sheep breeds in India:

(1) Research schemes have been
initiated through the Indian
Council of Agricultural Re-
search for evolving better
breeds suitable to varieus
regions in India.

(2) The Government of India are
_ establishing a Central Sheep

Research Institute in Rajas-
than in the Third Plan with
two sub-stations—one in the
Nilgiri range and another in
the Kulu Valley.

(3) 305 Shcep Extension Centres
have becn established in the
Sceond Plan. These centres
will be strengthcned further
in the Third Plan and about
300 additional centres will be
established.

(4) 46 Shecp Breeding Farms
have been established since
the First Five Year Plan.

(5) A Training Centre for super-
visory personnel is being
established at the Poona
Sheep  Breeding Farm. An-
other Centrz will be located
at the Central Sheep Research
Institute.

(b) The Government of Jammu and
Kashmir have purchased 22 rams and
125 ewes of the Russian Merino breed
for sheep development programme in
that State.

Rihand Power

{ Shri Muhammed Elias:
Shri Birendra Bahadur Singh:
*181. Y Shri Indrajit Gupta:
L Shri Maheshwar Naijk:

Will the Minister of Drrigation and
Power be pleased to state:

(a) whether it is a fact that there
is no buyer for U.P's. surplus power;

(b) whether it is also a fact that
4 out of 5 units of Rihand Plant are
idle; snd

(e) if so, what steps are being taken
for the full utilisation of the surplus
power of UP.?

The Minister of Irrigation and
Power (Haflz Mohammad Ibrahim):
(a) No, Sir.

(b) 3 out of § units of 530 MW each
have been put into commercial
qperation.
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(c) The power to be generated by
the Rihand Project has been ear-
marked for utilisation by Hindustan
Aluminium  Corporation, Railway
Electrification, and a few other indus-
tries in the region.

Piece-rate System for Dock Workers

*182. Shri Nath Pai: Will the
Minister of Transport and Communi-
ecations be pleased to state:

(a) whether it is a fact that the
Dock Workers’ Union in Bombay has
threatened direct action if Govern-
ment does not extend the piece-rate
system to other workers of the ports
and docks; and

(b) if so, what steps have been
taken by Government to extend the
piece-rate facilities to thoge other
employees who have not been covered
by this piece-rate system?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). A statement is laid on the Table
of t%. Sabha.

STATEMENT

(a) and (b). The cargo-handling
workers at Bombay and Madras Ports
are already on a piece rate system of
payment. By the Ministry of Trans-
port and Communications Resolution
No. 23-PLA(103)/59, dated the 12th
May, 1960, Government appointed a
bi-partite  committee under the
Chairmanship of Shri F. Jeejeebhoy
to enquire into the [feasibility of
evolving a system of payment by
results to certain other categories of
fmployees at the Ports of Bombay
inel Madras. The Committee held its
first meeting on the 31st May, 18860.
At this meeting, it was unanimously
agreed that the labour, commercial
and shipping interests should be
invited to submit their views and
schemes, if any, on the subject within
gix weeks for consideration by the
Committee. Even by the end of
December, 1861, however, the labour
had submitted to the Chairman of
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the Committee their proposals for
only some of the categories covered
by the Resolution. The Chairman of
the Committee held that piecemeal
consideration of proposals by the
Committee was not desirable and that
the labour should submit their pro-
posals for all the categories covered
by the Resolution to enable the Com-
mittee to go ahead with its work
The Bombay Transport and Dock
Workers’ Union, however, held that
the main task of the Committee was
to examine all aspects of the issue
whether written memoranda were
submitted or not and threatened that
if an early meeting of the Commitiee
was not held, the Union would resort
to agitation. In view of the stand now
taken by the labour, the Chairman
convened a meeting of the Committee
on the 6th of this month. The meet-
ing continued till the 10th, The Com-
mittee will be meeting again at
Madras from 10th May onwards. It
is expected the Committee will make
every effort to complete the enquiry
as quickly as possible.

Export of Jute

*183. Shri Surendranath Dwivedy:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
Central Jute Committee has support-
ed the Jute Industry's plea for export
subsidy;

(b) if so, whether Government have
taken note of thic plea of the Jute
Industry; and

{c) what action has been taken on
this demand?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) No.

(b) and (c). Government have
appointed a Committee consisting of
representatives of the Planning Com-
mission, the Ministries of Food and
Agriculture, Finance, and Commerce
and Industry to consider the steps
necessary to enable the Jute Indus-
try to achieve the 3rd Plan target of
exports. This Committee will no
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doubt consider the Jute Industry’s
plea for the introduction of an export
bonus scheme.

Cancer

*184. Shri Hari Vishnu Kamath:
Will the Minister of Health be pleased
to state:

(a) whether any research under the
aegis of Government or privately is
being conducted on the etiology of
cancer, as distinct from its treatment
and cure;

(b) if so, the progress made so far
in that direction; and

(c) if not, the reasons therefor?

The Minister of Health (Dr.
Sushila Nayar): (a) Yes, Sir.

{b) A statement is laid on the Table
of the Sabha. [See Appendix I, an-
nexure No. 25].

(c) Does not arise.

Ghaggar Floods

*185. Shri Karni Singh: Will the
Minister of Irrigation and Power be
pleased to refer to the reply given to
Calling Attention notice on the 10th
March, 1961 regarding Ghaggar Floods
and state:

(a) whether Government are aware
that the Ghaggar flood waters have
ever since been flowing incessantly in
the bed of the Nali in the Rajasthan
State;

(b) whether Government have
since been apprisedq of the short and
long term measures decided upon by
the Rajasthan Government to be
taken in this behalf: and

(c) if so, whether a statement
showing the nature of measures taken
together with the target date by which
the same are to be completed will be
laid on the Table?

The Minister of Irrigation and
Power (Hafis Mehammad Ibrahim):
‘(a) No such information is available.

(b) and (c). A statement contain-
ing the requisite information is laid
on the Table of the House. [See
Appendix I, annexure No, 26].

Steel for Power Projects

*186, Shri Morarka: Will  the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that some
of the power projects are held up or
delayed for want of proper supply of
steel;

(b) if so, the names of such pro-
jects and the extent of the delays;
and

(c) steps taken to remedy the
situation?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim);
(a) to (¢). A statement is laid on the
Table of the House.

STATEMENT

The position regarding supply of
steel, particularly of the restricted
categories, to power projects has been
fairly difficult for some time, but short
supply of steel is only one amongst
the factors which have given rise to
delays in the execution of certain
projects. As regards the controlled
items of steel, namely, black sheets,
galvanised sheets, plates and wires,
the requirements of the projects are
sponsored by the Central Water and
Power Commission. In respect of
these, there have been cases of short
supply and delayed deliveries against
the authorised quantities in case of
some projects.

2. Of the specific cases taken up
with the appropriate authorities by
the Central Water & Power Cormnmis-
sion for resolving these difficulties,
the more important projects are:

(1) the Chandrapura Thermal
Power Station, (Damodar
Valley Corporation);
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(2) the Sharavaty Hydro-electric
Scheme, (Mysore State);

(3) the Transmission and Distri-
bution Schemes of Andhra
Pradesh, Madhya Pradesh,
Rajasthan and Punjab.

At the instiance of this Ministry,
the Iron and Steel Controller has
agreed to accord over-riding priori-
ties on Indian producers in some of
these cases and to arrange for the
import of various sections of steel in
others. 1In particular, in respect of
the steel plates which are reguired
in large quantities for pen-stock
pipes of hydro-electric projects, the
indigenous production is well below
the demand. 1t is proposcd to import
high-tensile steel plates in the current
financial vear. The position is being
kept constantly under watch for
prompt action at appropriate levels
to help solve the difficulties.

D.V.C. Navigational Canal

J Shri Subodh Hansda:

s \ Shrl S. C. Samanta:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the construction of
D.V.C. navigational canal from Durga-
pur to river Hooghly has been
completed;

(b) if so, whether navigation has
started; and

{c) whether the navigation I»
operated by the private parties or by
Government?

The Minister of Irrigation ana
Power (Haflzx Mohammad Ibrahim):
(a) No, Sir.

{b) and (c). Do not arise.
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Fishing Operative Training Instituge
at Cochin

J Shri Warior:
* Shri Vasudevan Nair:

Will the Minister of Food and Agri-
culture be pleased to state:

*139.

(a) the steps that have been taken
by Government to start the Fishery
Operative  Training Institute ag
Cochin; and

(b) at what stage it iz at present?

The Minister of Food ang Agricul-
ture (Shri S. K. Patil): () and (b).
The services of a Norwegian Expert
have been obtained for drawing up =
detailed project report. He has com-
pleted his study and is expected to
submit his report shortly.

A building for housing this Institute
has been located at Ernakulam apd



ug9 Written Anpwers VAISAKHA 5 1884 (SAKA) Written Answers

the Kersla Goverjupent has beea
reguested to place this building at the
disposal of the Central Government.

According to present indications
the Institute should start functioning
in 1883.

Laying of Track Between Rajhara
Mines and Jagdalpur

#1909, Shri Birendra Bahadur Singh:
Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that the
Railways are laying a track between
Rajhara Mines in Drug District of
Msadhya Pradesh and Jagdalpur in
Bastar district;

{b) if so, what progress has so far
been made towards that work; and

{c) by what date the line is expect-
ed to be opened for traffic?

The Depaty Minister in the Minis-
try of Railways (Shri Shahnawar
Khan): (a). No Sir.

(b) and (c). Do not arise.

Summer Diseases in Delhi

*191, Shri Shree Narayan Das: Will
the Minister of Health be pleased to
state:

(a) whether any and if so, what
measures have been taken so far to
prevent the spread of summer
diseases in Delhi and New Delhi
areas;

(b) whether any programme has
been chalked out for the purpose; and

(c) if so, what js that programme?

The Minister of Health (Dr, Sushila
Nayar): (a) to (c). A statement giv-
ing the requisite information is plac-
ed on the Table of the Sabha. ([Sece
Appendix I; annexure No. 27).

Special Tourist Cars
*192. Shri P. C. Borooah: Will the

Minister of Rallways be pleased to
stale: 3

850

(a) whether there is a scheme for
the production of special tourist cars,
under the Third Five Year Plan;

(b) it so, how many such cars are
to be produced;

(e) what is the estimated cost of
the scheme; and

(d) whay 1s the progress in the im-
plementation of the scheme so far?

The Deputy Minister in the Minis-
try of Railways (Shri 5. V Rama-
swamy): (a) and (b). 61 Broad Gauge
angd 36 Metre Gauge tourist cars have
so far been programmed for con-
struction during the Third Five Year
Plan.

(e) The total estimated cost of the
above coaches is Rs. 154 lakhas,

(d) 10 Broad Gauge tourist cars
have so far been completed.
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Eiectrification of the Mountain Area
of Assam

*194 Shri E. Muhammed Elias:
Will the Minister of Irrigation and
Power be pleaseg to state:

(a) whether it is & fact that Gov-
emment are trying to electrify the
mountain area of Assam with the
help of some American firms; and

(b) if so, the details thereof?

The Minister of Irrigation and
Power (Haflz Mohammag Ibrabim):
{a). No; Sir.

(b) Does not arise.

Chittaranjan Locomotlve Works

f Shri P. C. Borooah:
\ Shri Morarka:

Will the Minister of Railways be
pleased to siate:

(a) whether it is a fact that the
Chittaranjan locomotive works has
been seriously affected by an acute
shortage of steel plates as a result of
the recent lock-out in the Rourkela
Steel Plant;

(b) if so, to what extent; and

*195.

(c) what steps have been taken to
improve the situation?

The Deputy Minister In the Minls-
try of Railways (Shri Shahnawax
Ehan): (a) No, Sir.

(b) angd (c). Do not arise,

Earnings of Railways on Ceniral
Railway

141, Shri Sonavane: Will the Minis-
ter of Rallways be pleased to state:

(a) the annual earnings of the nar-
row ghuge railway line on the Cen-
4ral Railway between Latur and
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Miraj both for goods and passengers
from the date of nationalisation to
March 1962, year-wise;

{b) the total number of passengers
carrieq by the said railway line dur-
ing the aforesaid period year-wise;
and

(c) the expenditure incurred on
the said railway during the above
period year-wise?

The Deputy Minister in the Mints-
try of Rallways (Shri 5. V. Rama-
swamy): (a) to (c). Statements A, B
and C giving the required informa=-
tion are laid on the Table. [See Ap-
pendix I; annexure No. 28]

Delhi-Nagpur Trunk Telephone Line

142, Shri Vidya Charan Shokla:
Will the Minister of Transport and
Communicationg be pleased to state:

(a) how many times trunk tele-
phone lines between New Delhi and
Nagpur were reported out of order
during 1961;

(b) the reasons
downs; and

for these break-

(c) what measures are being taken
to correct these defects?

The Minister of Transport and
Commaunications (Shri Jagjivan
Ram): (a) Number of interruptions
on each of the two circuits wag 75
during 1961.

(b) Interruptions are mostly due to
lines being affected by high winds and
also heavy rain, storms etc. along the
route and to copper wire thefts,

(c) Subject to the availability of
resources, it is proposed to provide
circuits by alternative routes.

Fertilizers Allotted to Andhra Pradeah

143. Shri E. Madhusudan Eao: Will
the Minister of Fooq and Agriculture
be pleased to state:

(a) the qota allocateg by the Cen-
tral Government to the Andhra Pra-



813 Written Answers VAISAKHA 5, 1884 (SAKA) Written Answers 854

desh Government for the fertilizers
during 1960-61 and 1961-62; and

(b) the total demand of the Andhra
Pradesh Government during the
same period?

The Minister of Food and Agricul-
tare (Shri S, K. Patil): (a8) and (b).
The required information is given
below:

(All figures in metric tons)

Period Kind of
fertiliser

Demand Quantity
allocated

1560-61  Sulphate of
Ammonia 1.57,8%00 82,856
Urea i 26,000 4,300

Ammonium
Sulphate
Nitrate . 35,000 13,000

Calcium
Ammonium
Nitrate . 13,000 15,230

Total (in
terms of
sulphate of
ammonia)

2,74,800 1,24,661

1961-62 Sulphate of  1,5¥,500 92,350
Ammonia

Urca . 33,000 40,639

Ammonium
Sulphate
Nurate . 43,000 14,000

Calcium
Ammonium
Nitrate . 30,000 55,000

.

Total (in terms
of sulphate
of ammonia) 3,25,150 2,57,008

Exploitation of Forestg

144. Shri E. Madhusudan Rae: Will
the Minister of Food and Agricul-
ture be pleased to stiate:

(a) whether a plan for the exploit-
ation of forests in Andhra Pradesh
during the Third Five Year Plan pe-
riod has been prepared;

(b) it go, the salient features there-
of; and

(c) the total estimateq expenditure
involved ang the estimated income
from the scheme?

The Minister of Food and Agricul-
tare (Shri 8, K. Patil): (a) to (c). In-
formation is being collected from the
State Government and will be laid on
the Table of the Sabha as soon as
received.

Farm Output in Rajasthan

145. Shry Karni Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any short-term loan
has been given to the Government of
Rajasthan during 1960-81 for increas-
ing farm oulput; ang

(b) if so, the nature ang amount of
the loan?

The Minister of Food and Agricul-
ture (Shri S, K. Patil): (a) Yes.

(b) A short-term loan of Rs. 153-60
lakhg was sanctioned by the Central
Government to the Government of
Rajasthan during 1960-61 for the pur-
chase and distribution of fertilizers
and seeds for increasing production of
food crops, cotton and oil seeds. This
loan is repayable within 18 month from
the date of drawal and interest is
charged at the rate of 3} per cent per
annum for the entire period of 18
months or for the period for which
the loan is retained by the State
Government

Pontoon Bridge Across Jumhg

146, Shri E, Madhusudan Rao: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the latest position of the pro-
posal to construct a pontoon bridge
across the river Jumna to minimise
the traffic difficulty on Jumna Bridge
Delhi; and

(b) the detail about the expendi-
ture?
The Minister of Shipping In the

Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) The
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Municipal Corporation of Delhi have
made detailed investigations to ascer-
tain the feasibility of the construction
of a pontoon bridge across the river
Jumna at Delhj and it is found that it
would be possible to provide a pontoen
bridge for the use of light vehicular
traffic, 3 short distance down siream
of the existing rail-cum-road bridge,
during dry weather between Novem-
ber and June.

(b) The preliminary estimate for
the consiruction of the pontoon
bridge and the approach roads, which
‘s under the consideration of the Cor-
poration amounts to Rs. 3,87,000/—.

National Construction Corporation

147. Shrl Razhunath Singh: Will
the Minister of Irrigation and Power
be pleased to stale:

(a) whether National Construction
Corporation have shown any dividend
and whether the return of total capi-
tal declined from 3'73 per cent in
1957-58 to 123 per cent in 1960-61;
and

(b) if so, the reasons for such
decline?

The Minister of Irrigation and
Power (Hafiz Mohammeg Ibrahim):
(a) Yes.

(b) The reasons for the decline in
profits are as follows:

(i) The rates at which some
works were undertaken in
the initial stages were low;

(ii) When the rates for the major
work in Kosi were submitted,
the site conditions, the effec-
tive working period in a year
and the labour situation were
not fully known and conse-
quently some jobs proved
unremunerative;

(liiy The rates for ceriain tems
ware jn dispute with the Pro-
jeot authorities. In respect of
sorus of these iterns, higher

rates have since been agreed
to; but the extra payments
received on thig account could
not be reflected in the Prodit
ang Loss Account of the year
concerned, because agree-
ments regarding higher rates
were reached after the clos-
ing of accounts;

(iv) The Chambal Sheopur and
Shampur units, which were
working on a profit initially,
could not maintain progress
due to various factors, which
increased the overheads in
these units; and

(v) Three small works undertaken
during the year 1960-81
(Tawa, Rana Pratap Sagar
Dam and Suraigarh) could
contribute much to the pro-
fits, because of their uneco-
nomical size.
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Robberies on Raflways

148. Bhri E, Madhusndan Rao: Will
the Minister of Ballways be pleased
to state:

(a) the total number of robberies
committed on each Railway during
the year 1961-62 and the loss thus
sustaimed in each case; ang

(b) the steps that are being taken
to prevent such incidents?

The Deputy Minister in the Minisiry
of Rallways (Shri Shahnawaz EKhan):
(a) and (b). A gtatement giving the
necessary information is laid on the
Table of the House. [See Appendix I,
annexure No. 30].

Upper Sileru Power Project

150  Shri E, Madhusudan Rao,
"7 Shri Yallamanda Reddy:

Will the Minister of Irrigation and
Pewer be pleased to refer to the reply
given to Unstarred Question No. 413
on the 28th March, 1962 and state:

(a) the further developments since
made in regard to the dispute bet-
ween the Government of Andhra
Pradesh and Orissa regarding Upper
Silchar Project; and

(b) the details of the decision taken
and further steps to be adopted in the
mattar?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
(a) ang (b). There has been no fur-
ther significant development in reso-
lving the dispute between the Govern-
ments of Andhra Pradesh and Orissa
regarding Upper Sileru (not Silchar)
power project.

Health Survey ang Planning
Committee Report

151. 8hri D, C. Sharma: Will the
Minister of Health be pleased to state
the steps taken or proposed to be
taken to implement the main recom-
mendations of the National Health
Survey and Planning Committee?

The Minister of Health (Dr, Sushils
Nayar): Copies of the Report of the
Heslth Survey and Planning Com-
mittee have been forwarded to all the
State Governments to enable them to
initiate action on the recommenda-
tions which primarily concern them.
Those concerning the Central Govern-
ment have been taken up for detailed
examination.

Contributory Health Service Scheme

152 { Shri D. C. Sharma:
" "\ Shri Bhakt Darshan:

Will the Minister of Health be
pleased to lay on the Table a state-
ment showing the action taken on
the recommendations made by the
Contributory Health Scheme Assess-
ment Committee?

The Minister of Health (Dr, Sushils
Nayar): A statement is laid on the
Table of the House. [See Appendix I,
annexure No. 31].

Smalipox in India

153 [ 8hri Raghunath Singh:
" 8hri Liladhar Kotoki:

Will the Minister of Health be
pleased to stale what was the num-
ber of deaths due to small-pox in
India (State-wise) during the year
1981-627

The Minister of Health (Dr. Sushilts
Nayar): The number of death from
smallpox reported from the warious
States/Union Territories in India
during the year 1861 and 1982 (upto
17th March, 1962) was as follows:

Name of State/ 1961 1962
Union Territory (upto
17-3-1962)
Andhra Pradesh . ?20 254
seam . 1 10
Thar . 47 .
Gujarst " 1569 an
Jamenm & Kashrair Informas
- ton pos tiom DOt
available availalbe,
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Kumbh Mela Traffic
Neame of State/ 1961 1962 (upto
Union Territory 17-3-1962)

Kerala | . . 172 95
Madhya Pradesh . 612 228
Madras . 2,101 608
Maharashtra . 21,98 210
Mysore . 835 116
Orissa . . . 17 1
Punjab . 344 120
Rajasthan . 925 221
Uttar Pradesh X 1,979 346
West Bangal . 195 IRI
Delhi . ; : 217 6
Himachal Pradesh . 24 g
Manipur A 9
Tripura " 5
Andaman & Nicobar
Islands . .. ..
Pondicherry . 263 Informa-
tion not
avuilable.
Leccadive Minicoy
& Amundivi
Islands
ToTtaL . 12,313 2,671

Refreshments Served at Nagpur and
Palam Alrports

154, Shri Raghunath Singh: Will the
Minister of Transport andg Communi-
cations be pleased to state:

(a) whether it is a fact that refresh-
ment and food served at Nagpur and
Palam airports is deficieny in quality
and foreigners do not like to take
them; and

(b) if so, the action being taken in
the matter?

The Deputy Minister in the Minis.
try of Transport ang Communications
(Shri Mohiuddin): (a) and (b).
While there have been no com-
plaints recently against the caterer at
Palam, some complaints were received
early in 1861 in regard to the poor
quality of food served at Nagpur air-
port. After due investigation, the
Director General of Civil Avialion
had issued a warning to the contrac-
tor. There have been no complaints
recently in this regard

155, Shri Shree Narayen Das: Will
the Minister of Rallways be pleased
state the precise nature of steps taken
by the different Railways to handle
the Kumbh Mela Traffic?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): A statement is laid on the
Table. [See Appendix I, annexure No.
32].
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Fishing Harbours in Kerala

f Shri Warior:

160 | Shri Vasudevan Nair;

Will the Minister of Food and
Agriculture be pleased to state:

(a) how many new fishing harbours
are sanctioned to be established in
Kerala in the Third Plan period; and

(b) the amount allotted to each of
them?

The Minister of Food and Agricul-
ture (Shri 8. K., Patil): (a) and (b).
A sum of Rs. 100 lakhs has been in-
cluded in Kerala’s Third Five Year
Plan for construction of fishing har-
bours at the following places:—

. Vizhinjam
. Mopla Bay
Beypore

. Baliapatam
Azhikode

. Ponnani

Construction of the harbours at
Mopla Bay and Vizhinjam is expected
to be completed during the Third
Five Year Plan period. In respect of
other harbours, preliminary works
will be attended to during this period.
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Cuitlvation of Bamana

[ Shri Warler:
Lﬁhﬂ Vasudevan Nair:

Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether Government have re-
cently taken any measures to encour-
age banana cultivation (Malabar
variety); and

(b) if so, the details thereof?

The Minister of Food and Agricul-
tare (Shri 5. K. PatiD): (a) and (b).
The following measures have been
taken by the Kerala Government to
encourage the cultivation of Malabar
wvariety of banana:

161.

(i) Research is being carried out
for increasing the production
by cultural, manurial and
plant protection measures;

(ii) A scheme for eradicating the
Bunchy Top disease of banana
and for supplying disease-free
suckers to cultivators is under
implementation.

(iii) Fertiliser demonstration are
being arranged for popularis-
ing the application of optimum
doses of fertilisers in order to
increase the yield of this
wvariety.

(iv) Burvey work has also been
started for assessing the
acreage and vyield of this
variety of banana.

Overtime by Telegraph Operators

162, { S8hri Birendra Bahadur Singh:
"\ Sbri Bhagwat Jha Asxad:

Will the Minister of Transport and
<«Commaunications be pleased to state:

(a) whether it is a fact that the
telegraph operators in Delhi put in
two hours of overtime every day;

(b) whether since last month, the
“fate of transmission of messages by
them has been increased from 235 to

*
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(¢) what are thé -circumstances
warranting such a situation; and

(d) whether Government have
since considered and taken action
on the report of the Telegraph En-
quiry Committee?

The Minister of Transport and
Communications (Shri Jagjivan Ram}:
(a) Overtime duty is performed by
some telegraph operators as and when
required.

{b) No.

(¢) Does not arise,

(d) Yes.
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Overtime Allowance

164. 8hri A. K, Gopalan: Will the
Minister of Rallways be pleased to
state:

(a) whether a decision has since
been taken to treat 'House Rent allow-
ance’ as part of the wages for the
purpose of computing overtime allow-
ance; and

(b) if not, the reasons therefor?

The Deputy Minister in the Minis-
iry of Rallways (Shri 8hahnawaz
Khan): (a) and (b). Tha recom-
mendation made by the Second Pay
Commission that pay and all allow-
ances should be taken into account
but house rent allowance should be
excluded for computing overtime
wages in all cases jncluding those
under the Factories Act, 1948, has
been accepted by Government.

Gulhati Commission Recom-
mendations

166. Shri Basappa: Will the Minis-
ter of Yrrigation and FPower be pleas-
ed to state:

(a) whether the Chairman of the
Gulhati Commission has urged for an
open engiry in the matter of distri-
bution of Krishna-Godavari River
Waters; and

(b) the places visited by members
of the Commission in the Mysore
Region of the Krishna River basin
and what representations were made
to them?

The Minister of Irrigation and
Power (Hafl: Mohammad Thrahim):
(a) No such suggestion has been
received by the Government of India
from the Chairman, Krishna-Godavari
Commission.

(b) The Commission has visited all
the States including some projects and
discharge sites. In the course of
their visit to the States, the Com-
rnission had received numerous repre-
sentations, As the report of the
Commission has not yet been received
by the Government of India, it is not

porsible to give the exact number and
nature of these representations.

Rural Drinking Water Supply Scheme

167. Shri Basappa: Will the Minis~
ter of Health be pleased lo state:

(a) whether State Governments
have taken advantage of the Grante
in-aid sanctioned by the Centre for
the approved Rural Drinking Water
Supply Schemes; and

(b) what is the grant asked for by
the Mysore Government on this ac-
count and how much is sanctioned
for 1861-62 and 1962-837

The Minister of Health (Dr, Sushila
Nayar): (a) Yes.

(b) According to the existing pro-
cedure for the release of Central
assistance te the States, allotment of
funds is not made scheme-wise but
the amount is sanctioned only at the
end of each vear for broad groups or
categories of schemes. Three fourth
of the total Central assistance alloca-
ted for a financial year is, however,
released in lump sum ways and
means advances to the State Govern-
ments in nine equal instalments dur-
ing the course of the year, In view
of this position, the question of sane-
tioning assistance for individual
schemes does not arise.

Linking of Hubli and EKarwar

188. Shri Mohsin: Wil]l the Minister
of Railways be pleased to state:

(a) whether it is a fact that the
Karnatak Chamber of Commerce and
other representative bodies have been
urging for a railway link between
Hubli and Karwar; and

(b) it so, what steps Government
have taken in this matter.

The Deputy Minister in the Minis-
try of Railways (Shri §. V. Rama-
swamy): (a) Yes

(b) It has not been possible to in-
clude this line in the Railways' pro-
gramme of Construction of new lines
during the Third Five Year Plan.
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Major hrrigation Projects

170. Shri Hanumanthaiya: Will the
Minister of Irrigation and Power be
pleased to refer to page 42 of the
Report of the Finance Cormrmission,
1981 and state:

(a) the number and names of major
Irrigation Projects whose returns are
insufficient to meet even the working
expenses;

(b) what is the amount of insuffi-
ciency in each case; and

(¢) what are the reasons in each
case?

The Minister of Irrigation and
Power (Hafixr Mohammad Ibrahim):
(a) to (¢). The requisite information
is being collected and will be laid on
the Table of the House as early as
possible.

Major Irrigation Projects

171. Shri Hanumanthaiya: Will the
Minister of Irrigation and Power be
pleased to refer to page 42 of the
Report of the Finance Commission,
1961 and state:

(a) the number and names of
major Irrigation Projects whose re-
turns are insufficient to cover the
additional incidence of interest lia-
bility;

(b) what is the amount in each
case, of the insufficiency; and

{c¢) what are the reasons in each
case?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim;:
(a) to ((¢). The requisite informa-
tion is Dbeing collected and will be
laid on the Table of the House as
early as possible.

Betterment Levy

172. Shri Hanumanthalya: Will the
Minister of Irrigation and Power be
pleased to refer to page 42 of the
Report of the Finance Commission,
"1981 and state:

APRIL 235, 1983
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(a) the ntmber and names of
major Irrigation Projects and States
which do not impose and ocellect
betterment levies; )

(b) the amount that could be so
levied in each case; and

(c) the reasons in each case for
not doing so?

The Minister of Irrigation and
Power (Hafixr Mohammad Ibrahim):
(a) to (¢). The requisite informatiom
is being collected and will be laid
on the Table of the House as early
as possgible.

Water rates =

178 Shri Hanumanthaiya: Will the
Minister of Irrigation and Power be
pleased to refer to page 42 of the
Report of the Finance Commission,
1961 and state:

(a) the names and number of
States which are unwilling to levy
suitable water rates for lands profit-
ing from major Irrigation Projects;
(b) the amount in each case, that
could be so levied; and

(¢) the reasons for not doing so in
each case?

The Minister of Irrigation and
Power (Hafisx Mohammad JIbrahim):
(a) to (c). The requisite information
is being collected and will be laid on
the Table of the House as early as
possible.

Famines in Rayalaseema District of
Andhra Pradesh

174. Shri Ramakrighna Reddy: Will
the Minister of Food and Agricalture
be pleased to state:

(a) whether, the Central Govern-
ment have prepared a scheme to deve-
lop Rayalaseema District of Andhra
Pradesh economically to avert re-
peated famines;

(b) whether Government hive
agreed to give seven crores of rupees
to assist the developmental activities;
and
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(e} it s0, on what conditions?

The Minister of Food and Agricml-
ture (Shri 8, K. Patll): (a) A scheme
on the subject is under preparation.

{b) and (c). Do not arise.

Demand for Dearness Allowance

"5, Shri P. C. Borooah:
v {Shrl Anjanappa:

Will the Minister of Rallways be
pleased to state:

(a) whether the National Federa-
tion of Indian Railwaymen at its two
day session held in the beginning of
April 1962 had urged the Government
to implement the recommendations cf
the Pay Commission regarding en-
hancement of dearness allowance for
all Government employees drawing
upto Rs. 400 p.m. with the rise in the
consumers’ price index; and

(b) if so, what is the Government’s
decision in the matter?

The Deputy Minister in the Minils-
try of Railways (S8hri Shahnawazx
Khan): (a) Yes, Sir.

(b) The Government have taken
a decision independently of the Reso-
lution adopted by the Working Com-
mittee of the National Federation of
Indian Railwaymen. A copy of the
orders issued by the Government on
the subject is laid on the Table. [See
Appendix I, annexure No. 33].

Pension for retired Postinasters

176. Shri Sorendranath Dwivedy:
Will the Minister of Transport and
Communications be pleased to state:

{a) whether it is a fact that a num-
ber of retired post and sub-post
masters have no been paid the amount
of their pensions;

(b) if so, what iz the number of
such retired post and sub-post masters
who have not been paid the pension
amount; and

(¢} what steps Government propose
o {ake to sffect immediate payment
of the pension amount to these re-

tired employees of the Posts and
Telegraphs Department?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) to (¢). The required information
is being collected and will be placed
on the table of the Lok Sabha as soon
as possible.

Recruitment of Workers in Railway
Workshops

177, Shri Namblar: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that there
is a ban on recruitment of workers in

the Railway workshops such as
Golden Rock, Perambur, Mysore,
Hubli etc;

(b) it so, the reasons therefor;

(¢) whether it is a fact that the
strength of skilled artisans has been
reduced in the above workshops in
the name of the introduction of the
incentive scheme; and

(d) whether the turn-out of the
shops has been increased after the
introduction of the above scheme?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes Sir.

(b) As a result of the rise in pro-
ductivity due to the introduction of
Incentive Scheme, substantial addi-
tional capacity is expected to be
created, and the work load offering
for some time to come will be met
with the existing staff. A temporary
ban has, therefore, been placed on
recruitment.

(c) No.

(d) Yes; the out-turn has increased
in the sections where the scneme has
been introduced so far.

Beating of Shunter by Sainiks
of R.PF.

178. Shri Nath Pal: Will the Minis-
ter of Rallways be pleased to state:

(a) whether it is a fact that a rail
shunter was beaten up on the 30th
March, 1962 by three Sainiks of the



871 Written Answers

Railway Protection Force at Arya-
nagar on Ghazisbad line;

(b) if so, what are the injuries sus-
tained by the Shunter;

{c) whether Government have en-
quired into the incident;

(d) if so, what are the details of
the enquiry; and

(e) the action taken thereon?

The Deputy Minister in the Minis-
try of Rallways (Shri Shihnawas
Khan): (a) and (b). No Sir. On
30-3-1982, at about 15-30 hrs., a
Shunter of the Loco Shed Ghaziabad,
while on sick list, is alleged to have
entered into the Ghaziabad Railway
Yard in plain clothes and pesing as &
G.R.P. Thanedar, wanted to extract
some money from the Cinder picker
women employed by the Cinder Con-
tractor. The RP.F. staff on duty
checked him from doing so, whereup-
on there was some scuffle between
the Shunter and the R.P.F. staff, but
no details of injuries are available.

{¢) Not so far.
(d) and (e). Do not arise.
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Ganga Canz]

180. Shri Karni Singh: Will the
Minister of Irrigation and Power he
pleased to state:

(a) whether Government are aware
that in spite of the assurance given
by him in January, 1981 there still
have been abnormally long closures in
Ganga Canal during the year, which
causes great hardship to the cultivat-
ors of the area served by the canal
and consequently affects adversely
the efforts towards achieving self-
sufficiency; and

(b) if so, the steps taken or pro-
posed to be taken in the matter?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
(a) The Government of India are not
aware of any abnormally long closure
of the Ganga Canal during the year.
It may be added that the distribution
of supplies in the Sutlej, the Ravi
and the Beas rivers, available for use
in India, is arranged by the State
Governments concerned and not by
the Government of India.

(b) Does not arise.

Jhelum Project in Jammna and
Kashmir

181. Shri Morarka: Will the Minis-
ter of frrigation and Power be pleas-
ed to state:

(a) the progress made by Jhelum
Project in Jammmu & Kashmir,

{(b) whether the progress is accord-
ing to achedule; and
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the Table
(c) if not, the reasons for the delay?

The Minister of Trrigation and
Power (Hafix Mohammad Ibrahim):
(a) to (c). The Project report of the
Jhelum FHydyro-Flectric Project with
an installed capacity of 100 MW has
been prepared by the State Govern-
ment. It is being examined by the
Central Water and Power Commission

Chandrapura Power Station

182, Shri Morarka: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) when the Chandrapura FPower
Station was sanctioned;

(b) when did the work begin;

(¢) what was the target capacity of
this station;

(d) whether the same has been
completed and commissioned; and

(e) if not, the reasons for the delay?

The Minister of Irrigation and
Power (Hafix Mohammad Ibahim):
(a) Of the two units of 125{140 MW
each, the first was sanctioned in 1958
and the second in 1859.

(b) In 1859
(c) Two units of 125|140 MW each.

(d) No. The target date for com-
pletion and commission of the two
unite is 1964/1985.

(e) Does not arise,

12 hrs,
PAPER LAID ON THE TABLE

InpiAN  TewecrAPR (THIRD AMEND-
MENT) Rurzs

The Minister of Shipping in the
Minpistry of Transport angd Communi-
catlons (8hri Raj Bahadur): On be-
half of Bhri Jagjivan Ram, I beg to
lay on the Table a copy of the Indian

Elections to 874
Commiittees

Telegraph (Third Amendment) Rules,
1962, published in Notification No.
GSR 323 dated the 17th March, 1962,
under sub-section (5) of section 7 of
the Indian Telegraph Act, 1885,
[Placed in Library, See No. LT-27/82]

1201 hrs.
ELECTIONS TO COMMITTEES

Inpian CouNcIL oF AGRICULTURAL RE-
BEARCH

The Minister of Food and Agrical-
ture (Shri 8. K. Patil): I beg to move:

“That in pursuance of Rule 2(8)
of the Rules of the Indian Coun-
cil of Agricultural Research, read
with Rule 6(2) thereof, the mem-
bers of Lok Sabha do proceed to
elect, in such manner as the
Speaker may direct, four wmem-
bers from among themselves +to
serve as members of the Indian
Council of Agricultural Research,”

Mr. Speaker: The question is:

“That in pursuance of Rule 2(8)
of the Rules of the Indian Coun-
cil of Agricultural Research, read
with Rule 6(2) thereof, the mem-
bers of Lok Sabha do proceed to
elect, in such manner as the
Speaker may direct, four mem-
bers from among themselves to
serve ag members of the Indian
Council of Agricultural Research.”

The motion was adopted.
InpiaN CENTRAL  SuGarcane Com-
MITTEE
Shri 8. K. Patil: I beg to move:

“That in pursuance of Rule 1 of
the Ruleg ang Regulations of the
Indian Central Sugarcane Com-
mitbee, the members of Lok Sabha
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[Shri S. K. Patil]

do proceed to elect, in such man-
ner as the Speaker may direct,
two members from among them-
stlves 1o serve as members of the
Indian Central Sugarcane Com-
mittee.”

Mr, Speaker: The questian is:

“That in pursuance of Rule 1 of
the Rules and Regulations of the
Indian Central Sugarcane Com-
mittee, the members of Lok Sabha
do proceed to elect, in such man-
ner as the Speaker may direct,
two members from among them-
selves to serve as members of the
Indian Central Sugarcane Com-
mittee.”

The motion was adopted.

Elections to Committees APRIL 35,

1963 Re: Simultameous Tan- 878
slation of Proceedings

AL Inpia InsTITUTE Of MEnaoal
Scizwces

The Miaister of Health (Dr, Sushila
Nayar): Sir, I beg to move:

“That in pursuance of Section
4(g) of the All India Ingtitute of
Medical Sciences Act, 1858, the
members of Lok Sabha do pro-
ceed to elect, in such manner as
the Speaker may direct, two
members from among themselves
to serve as members of the All
India Institute of Medical Scien-
ces for a term of five years,
subject to the other provisions
of the said Act.”

Mr. Speaker: The qusetion is:

“That in pursuance of Section
4(g) of the All India Institute of

National Shipping Board

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Bhri Raj Bahadur): I beg to

move,;

Medical Sciences Act, 1856, the
members of Lok Sabha do pro-
cecd to elect, in such manner as
the Speaker may direct, two
members from among themselves

“That in pursuance of sub-sec-
tion (2)(a) of Section 4 of the
Merchant Shipping Act, 1958, and
the National Shipping Board
Rules, 1960, framed under the said
Act, the members of Lok Sabha
do proceed to elect, in such man-
ner as the Speaker may direct,
four members from among them-
selves to serve as members of the
National Shipping Board."

Mr. Speaker: The question is:

“That in pursuance of sub-sec-
tion (2)(a) of Section 4 of the
Merchant Shipping Act, 1958, and
the National Shipping Board
Rules, 1960, framed under the said
Act, the members of Lok Sabha
do proceed to elect, in such man-
ner as the Speaker may direct
four members from among them-
selves to serve as members of the
National Shipping Board"

The motion was adopted.

to serve as members of the All
India Institute of Medical Scien-
ces for a term of five years,
subject to the other provisions
of the said Act.”

The motion was adopted.

12.06 hrs.

RE, SIMULTANEOUS TRANSLA-
TION OF PROCEEDINGS

Mr. Speaker: The House shall now
take up further General Discussion
of the Railway Budget.

An Hon., Member: Sir, how much
time has been allotted for this?
st TRTTAR (W) e
wRE, W X ot oY wwer o §
fr ¥frat # ¥ W WY R, W
& figr % ot am Ofyg, v ¥
v :
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Shri Nambiar (Tiruchirapalli); On
a point of order, Sir. May I know
whether this sort of translation will
be possible?

Shri H N, Mukerjee (Calcutta
Central): Sir, I did not wish to inter-
rupt you while you were translating
the position for the benefit of the
hon, Member, but if you are going
to make a prectice of it, I am afraid,
You will have to consider go many
other aspects of the situation. You
have been insisting, very rightly,
that we should econowmise as far as
the time of the House is concerned. If

Tronslation of 878
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it is to be the convention or practice
by whoever ig in the Chair that any-
thing said in English has to be trans-
lated in Hindi then surely those hon.
Members who do not understand
Hindi speeches can insist that any
Hindi speech or statement made should
at once be translated and the time of
the House be comsumed in the pro-
cess. I have no animus against Hindi,
but if in this kind of way conventions
get going, I do not know where we
shal]l end up.

Mr. Speaker: Our Rules are that
any hon, Member can express him-
self in Hindi or in English. He can
use either of the two languages un-
less there are special circumstances;
for example, if an hon, Member goes
not know either of them we have
special provision and the Speaker can
allow him to speak in his mother
tongue provided a copy of his speech
has already been supplied to the
Speaker. That rule will continue, I
am not going to spend double the
time. When an hon. Member speaks
in one language I will request other
hon, Members to try to understand
that themselves or to get the help of
their neighbours who are there to
know what has been said. I agree
with the hon, Member, Shri H. N.
Mukerjee, that if sveryone were to
insist like that it can only be con-
ceived how much time would be
spent in such unnecessary things.
That is my submission and I hope I
will get the cooperation of all the
hon. Members, If it is insisted upon,
I shall not be able to do that in
future,
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Bhri Nambiar: I have to make a
submission.

Mr, Speaker: These submissions
will go on endlessly.

8hri Namblar: If they insist on
speaking in Hindi and we insist on
speaking in Tamil or other languages
there will be only confusion here.
There has been the practice all
through that a Member may speak
either in English or in Hindi, Those
who do not know either of these two
languages, may be allowed to zpeak
in other languages. That healthy
practice should be continued and no
departure should be allowed to be"
made,

Mr. Speaker: Did I say something
else?

Shri Namblar: But he is insisting
on that point.

“mr. Speaker: Perhaps I could not
explain it in so beautiful language.

N TR . wa tfew ¥
= gvA 9y & @ oW TY T
wga & fET ow | ..

W WERT . W4 FH 6 6
T afaq )
ot TR g Wl o

12.12 hrs.

RAILWAY BUDGET—GENERAL
DISCUSSION—contd,

Mr. Speaker: The House will now
resume discussion on the Railway
Budget. Mr. Pattnayak who was on
his legs yesterday will resume his
speech. :

An Hon. Memsber: On a point of
order.
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Mr. Speaker: There is nothing now
before the House,

Bhri Buta Bingh: On a point of
order,

Mr, Bpeaker: Order, order. The
hon. Member will resume his seat.
There cannot be a point of order in
a vacuum. When there is nothing
before the House for discussion there
cannot be any point of order. It can-
not be on a subject that has conclud-
ed; it cannot be on a subject that is
yet to come. Or, if he wants to raise
a point of order because I have called
Mr. Pattnayak, then I can allow him,
if he thinks that he cannot speak.

ft fwe wrAme  (FEegR)
weqer wgrg, & gwaT g f qo =

fo et ot et 39 gl § A M
WM R Edsmyaz ¥ . .,
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IE A W WAET w0 wigg )
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e % 3fg # AW Fw e
g sd Agfe st i g wh
aE & uoal ¥ ot I wee m fed
R E, I AN F g afami
7 § T wee @ Afgar S
aws & # fad faw < § 1 wefog

¥ ¥ 1 Q@ vl # T w3
¢ @ At o 4 ) 3 7O & qAGT
& AT TN § g6 v A7 fET
aueay <X ¥ faw w7 ¢ AW
et i frrs@ @ I TT W g0
woeqr # ww ax ot afody T
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Mr. Speaker: Order, order. 1 find
that Members turn their backs to the
Chair and converse with others for a
prolonged period. This should not be
done.

*olt # w2, wha -
edi ¥ frar & o 3f7 O wifeg |
L-ure

ot WY R S AT wAear g 9w
# of ads ) aga oew@ § W Ew
Ty & 6 o9 W9 o weie ¥
ATy F QY EW ¥ At § N gy a=-
aa fe & arS Qa7 T G F
et =¥ & fag & qEarddw X
ghi | fEe T § S 17 G F
§ o i gy AR A R I
N avawow H i Y f 3T AT A
¥ faq g fa ) 9w & T Tw w0
Zar qrAt fasar § av T o fasar
g o foerw s S g 1 wEfag
N AP W W § qww [
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T & B F wil W feder wiw
oW wEr wge § oo ww & W
A% HEL W & wEisd ¥ fad
{3 & Wy A& e @ aw aw &
wrafor Afcre & fod 8 faw g &
ot e xf § I ag ¥ ow Ay
w7 7 fr T T 1| oF A w7 -
¥z wr & mfe o wE wreey v
&0 ¥ o 37 w &% ¥ 93 ey
X ¥ oy 7 AN aY ag ofty & o
# war g W 3% F fovr w1 79
qar, to ar (¥ wiwmr amow wx faar

FH #, W W & q@T § |WE™
2| 0% WE IIEO A ATE W A
A ¥ Wa ol A1 1 qec @i
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g Wy g & fe adwer s o
Fogr N A 9 & gfom & ) I
¥ oy & arx fore get o & dor v
® 39 W) azw fegqr TaT @ 0 Wk Ty
(A T L A qY T «AATE R\

mw@n | R IEM wqw
we g7 fr 3% ag £+ wifg@

Now, Shri Shiv Charan Gupta.

Mr, Shiv Charan Gupta (Delhi
Sadar): I did not give my name,

Mr. Speaker: Then, Shrimati Satya-
bhama Devi,

I have not been able to apreciate
why Shri Shiv Charan Gupta is not
prepared to speak. He had sent me
his name, and I have got it here in
my list. I wanted to give representa-
tion to Delhi Union Territory also,
and, therefore, I called him. But he
refuses to speak,

When a Member sends in his name,
and when called, he is not prepared
to speak, he will lose his right in
future.

Shri Shiv Charan Gupta: I am
sorry. 1 never gave my name,

Mr. Speaker: Then, probably some
Member from his party must have
given it. 1 have got it before me
here. Perhaps, there might be a mis-
take,

Shri Shiv Charan Gupta: I never
gave my name.

Mr. Speaker: There might be a
mistake. I shall find it out.

sitwelt @ v TR (IgTATE)
oW APRE, WA FT N T AW
woz FrrTy 7Y oft @ ¥ fear § sww
¥ g ¥ AT wwE weR wed
fawre T ST E & 1 8 1eRR-8R
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19 ¥ ¥ R aoz 70 gy wfos o
T e el §, 9T A W At w9
T WX AN AT F7 i T v
TEdT E |

Fut awe qufe £§ gfezai § aven
T sofagie ff FWifFw s vy &
wiw fawre sEwy it fed 09 §
Ffer g & oF wy ¥ ag g
TAA TF AEHIT TR AW 7T ¢ |

gaTq 7 0T &7 A g W @
Mg g g g |
cafad & ag wawd g 5 aoe F dwl
o & W WE 7 x| qfewr gfy T
g&Ta frar mar § ag fwa adi &)
v e ardm A g v w7 ¥
YT I FY oS grera oAy sy A
fr & ufew 3 w9l 3 99 | FTETC AT
AT® # 3fg w3 799 7 41 w7 AT
v aifed 41 | 7T & W & afg €
Y § ag ¥ fawr & wafes ad @
FMifE T8 & 70" A F WA AaAT 9%
I wfws mac AL a9

A Wt & Few aredt g
Tg ag ¢ fF AT &1 W A fawe
FISATE FATr g9 A T Wi aiT ¥
AW A [giwma 1T A A v
fgd 1 O AE T A a D
[TET ATE & | 99 H T @1 K TEA
s & Py @ S OF 927 ¥ ey
Tt WA AT H TG ¥ TreE |
¢ wgi s mfvai sgah & | @7 T
2eAt g wfgwig aiEt Fawr §
R qr wATC A ¥ fad ww ¥
Ffewr feest 3@ A Iy § fexw e
Y ¥ 99 %7 et f o7 arfeal W
off e Y @r 1 it & Wy Pt
W wT AT TR Wi § Wi W iR
¥ iRy ¥ I ot grew ol Ok
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TH &7 qrawl & GRTAT ST W gy
& 1 2T = vt oft ¥ 7 wrwg v e
FTE IR RN A IFNT
Zax &= T wC o @ wgfaay £ 3
w3 | X ¥ il ¥ ar? ary T arfaad
®Y Tt T faw wweft &

ox @ ok 7 ¥ famfax o
T T WA oft & e TeAr g
WL €A g LA ¥ OF OE e
&1 oft staew frgr @ Y gt aeR
qEA ITHI HAA | TR AGIZT, A
TEW A W ¥ agy ¥ LAt & gy
2\ gg oY 9gd & FvweWs T g e
atfwal & ford  gard TR T =
q¢ YT T LAY 9 F Ay a®
ALY T FRAT E | AT A T WY
g ¥ afgaml w O wfewg ey 2
g g AT 9w wEaT ¢ | § AEh
HAY gy 38 7 W g & W a9
F o ¥ fod g saear #10

WwaaaraNfe gm 2w
% fawrg ¥ fad Y wrteA =TT
mEgrgswd R Agadi
2qr WT F Y w7 vATRT & SRy fawny
F@, g F RN F A, |
# $m o fasd 2w o o dure R
sifa & fa@ O wo=r aoe ¥ mfaw
fod 1@ § 97 WY F gUgAT wAE |
TAF AT TN ATT F ) #Y foreRx-
A e um g e @
e w7 W A off weelr Ay
fad

Bhri M. Ismail (Manjeri): I am one
of those who hold that there is no
justifiention for the increase in rail-
way fares or freights. The fares and
freights even as they are, I am firmly
of the view, are high when we take
into consideration the economic con-
dition of the country.
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The hon, Minister of Railways the
other day drew the attention of the
House to certain figures obtaining in
other countries with reference to
railway fares, but I would request
him to consider the fact that there
can absolutely be no comparison be-
tween those rates obtalning in those
countries and the rates that are pre-
valent in our country, simply because
the conditions in those countries are
absolutely different from those in
ours. At best, those rates obtaining
in other countries can serve only as
an indication of the very low level of
the economic condition prevailing in
our country. They can never be
taken as showing the cheapness of
the railway rates prevalent in our
country. I think, therefore, that on
those figures no justification can be
based for increasing the railway fares
and freights in our country. As I
have already said, in view of the
economic situation in our country and
also in view of the meagre facilities
provided by the railways to the pass-
engers, such an increase is certainly
not justifiable.

Ticketless travel is one of the
things which is robbing the resources
of the railway. There is no doubt
about it. But I think that the steps
taken by the railway administration
for tackling this question are not
sufficient and adequate. If you see the
figures provided by the railway ad-
ministration for 1860-61, the detection
of ticketless travel has come to about
7:5 million cases, and if we compare
it with the total number of passeng-
ers who made use of the railways in
that year, we find that the detection
comes only to a little less than one
half of one per cent. That, surely,
does not reflect creditably on the
work of detection. More effective and
efficient steps must be devised, and
one of the means by which detection
can be ensured and made more effi-
cient is by instituting a system of
awards for the detection of such
offences. T understand reliably that
such a system of awards instituted in
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[Shri M. Ilsmail]
the case of the running staff has re-
duced considerably the cases of de-
layed running of treins in the recent
past.

Another point which 1 want to place
before the House iz the problem that
is posed by the level crossings in the
country. It is really a huge problem
which is affecting, 1 may say, even
the economic life of the whole nation.
All over the country, we know there
are these level-crossing gates. They
cannot be avoided, of course; but then,
something really efficient could be
done about them.

There are level crossing gates in
the busiest cities of the country; and
even now, after 15 years of indepen-
dence, not much has been done If
we see the Report of the Railway
Board, we find that there are about
28 or 30 over-bridges or under-bridges
that are being constructed or are be-
ing proposed top be constructed. And,
this number, when we take into con-
sideratian the total mileage, that is
35,000 miles, of railways in the coun-
try, is very very meagre and very
inadequate to meet the problem. It
cannot even touch the mere fringe of
the problem created by these level
crossings. The passing of the trains
causes the closing of the gates in very
busy cities. That itself is g source of
grave hardships and difficulties to the
passengers on either side of the line.

Apar; from that, there are towns
like Tirur in Kerala in which they
have got stations which make use nf
the level crossings for other purposes,
too. They close the level crossings
for the purpose of shunting goods
trains and passenger trains. That
robs a great amount of the time and
energy of the people, that is, of the
pedestrians as also of the people who
are travelling in vehicles on business
and on 80 many other necegsary er-
rands.

Then, again, there is another class
of level crossings They are mostly
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in rural parts. When no train is ex-
pected for one or two hours, what
you find is that the gates are closed
there. You try to find the watchman
or one who is in charge of those
gates. He is not to be found. If you
are fortunate, after 15 minutes or half
an hour, he may be found. Or, if you
cannot find him, you have to wait un-
til he comes. [ have got experience
of such a happening. And, at times
you have to wait even 45 minutes be-
fore the watchman comes and opens
the level crossing gates. This is so
not in one part of the country; but in
different parts of the country such
things do happen. I say such things
can be minimised though you cannot
builg over-bridges or under-bridges
with regard to every level crossing
in the country. The level crossing
gates should be closed only at the
time of the coming of the trains; and
the wachman should be there on the
spot. These things can be attended
to by the Administration and thereby
much of the time of the people of the
country can be saved.

I want to say one or two words
about certain new lines. I come from
a conslituency which is in a part of
the country which 1s very poorly and
meagrely served by the Railways. I
mean Manjeri in the Kerala State.
There wag g proposal for g new rail-
way line about which an agitation has
been going on for a few decades. I
mean the line connecting the Shora-
nur-Nilambur line to the west coast
line. 1 think about ten years age it
was assured that the Second Plan
woulg find a line constructed between
at least Melattur ang Feroke on the
west coast. There was such an assur-
ance. I do not know what happened
to that. With regard to this line the
original idea was that g line should
be constructed from Nilambur to
Feroke. It is & matter of about 8¢
miles from Nilambur to Ferocke. But
seeing that their demand bore ne
fruit the people gave them an alter-
native line anly thirty miles long ie.
from Melattur to Feroke It is im
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that connection an assurance wag given
that it would be included in the Se-
cond Plan. But now we do not know
what has happened to it or whether
it is included in the Third Plan. As
matters stand there is really great
need for more railway lines in that
part of the country from where I have
been elected. The Malabar people
have been feeling the need of a rail-
way from the west coast to Bangalore
via Coorg. It is a very necessary line.
This line as well as the other lines
when constructed will open up the
country, will increase the trade and
commerce of the country and will
bestow many benefits on the people.
One need not expatiate upon the bene-
fits which the railway brings; it is
well-known and acknowledged. Be-
cause of the absence of such railways,
certain places in the country are eco-
nomically and otherwise lagging be-
hind very much.

Then again there has been a demand
for a railway line connecting Feroke
with Ponnani, another connecting
Alleppey to Kayamkulam. That is
about Kerala. With reference to
Madras State, the line from Manama-
durai to Virudhunagar has been be-
fore the Government for decades and
decades, even from before Indepen-
dence. Now that work has been taken
up but that is being proceeded at a
snail's speed. Out of Rs. 60 lakhs
proposed to be spent there, they are
spending Rs. 3 lakhg or Rs. 4 lakhs
every year. At this rate, what will
happen to this line? When will it be
put into commission? Nobody knows.
Already it is decades since first pro-
mises were made about this linc.
Then again proposals for two lines
from Trivandrum and Tinnevelly con-
necting to Cape Comorin, the south-
erm most point of the country via
Nagercoil are there. Cape Comorin
is the place to which people from all
over the country want to go and yet
it is very strange that there is no rail-
way ocomnection to that point from the
rest of the country. That also has
to receive proper end prompt atten-
tion of the Government, Sometimes
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back it was said that travel does not
produce anything; that no production
regsults from travel. Therefore they
said that travel need not be encour-
aged, and that the slogan must be
“travel less.” That was the idea.
But 1 say that travel Is under-
taken by the vast majority of
people not for pleasure or for
tamasha. Travel is a social necessity.
It is an economic necessity, If facili-
ties are not given to the people to
unde-take travel, production and the
economic situation of the country wrill
be affected. Therefore, providing
more lines and better facilities for
travel is a national necessity. I do
hope that the idca, namely, that travel
is a useless activity of the nation and
as such it must be discouraged, will
not be lurking in the minds of the
Railway Ministry If they have got
it, I would request them to consider
whether it ig not time for them to
disabuse their minds of any such bias.

1 would then like to mention one
or two more new lines which would
be useful to the localities concerned
and to the counry at large. One such
line would be this: there iz already
a line from Wallaja Road junction to
Ranipet, on the Southern Railway, I
want this line to be extended from
Ranipet to Melvisharam. It is only
a distance of four miles, Melvisharam
is an important irading centre and
it will be brought into touch with the
main line by the construction of these
four miles of railway link.

Again, Mailpatti to Kolar via Per-
nambut is another important route
which will have an important bearing
on the development of not only that
portion of the country but the whole
economic system. This is a very im-
portant route having very impartant
places and marketing centres on the
way. It will stand us in good stead
if this railway line is constructed, and’
it will have a very beneficial bearing
upon the economic well-being of the
country.
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o @y I AT S ¥ A Iy w2y
ST e § W Agi g 9 o fam
AT A wrAEwEAr § 39 w1 gfe s
W ® gft &3 Tz femr @@
FAAT ®1 G347 999 fardm w4 )

Mr. Speaker: 1 would request hon.
Members from the Congress benches
to condense their remarks within ten
minutes so that more Members could
be accommodated. The financial and
economic implications of the budget
have already been discussed. Now
there are only  individual or local
grievances to be ventilated, and they
can very well be described or men-
tioned within ten minutes. If hon.
Members take only ten minutes each,
then 1 shall have this opportunity of
accommodating more Members. I
hope hon. Members will bear this in
mind while speaking.

ot %o wo wat (geamAgT) @ weaw
agrxT, AW 29 fre w1 aun faar mn
%, 99 ¥ oY ey 1feat & 97 T A
¥ FET WY FT G wreiva w€q7 |

oY ®Y fore e EwET T AR
@ &, 99 ¥ a7 & gw ¥ 92 qW-
Fra 7ot oft w7 e frer AT g )
ag %A WY srawean aff & fs gart
gqwr ¥ wommfm T wRw g WX
WY %7 Tedraweer gu st b Y R ¥
o A AT I ® A o ww o
Frad = & it o zar W W@
# &Y 3% w7 7y Al wwr AT EwAT R
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37 9% g s A A Aar wifgd
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¥ faar gav & | F g w0 =@ fE
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1Y ${ & a1 G5 & AT 67 AT HAMH
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Mr. Deputy-Speaker: I have got
50 namcs berfore me. Therefore hon.
Members wul please take only ten
minutes each. As soon ag the bell
1s rung they should stop their
speech. Shri P. G, Menon.

Shri P. G. Mebon (Mukunda-
puram): Sir, I wish to refer to one
aspect of railway finance not only in
the interest of one State but in the
interest of all the States. The hon.
Railway Minister in his speech refer-
red lightly to the aboltion of tax on
railway fares. I do not think that
the decision to do so was either cor-
rect or even constitutional. I do not
forget that it was done after consi-
dering the recommendations of the
Railway Convention Committee,

The finance resources of the States
under the Constitution are very limit-
ed and the taxes on railway fares
and freights are one of the sources
referred to in the Constitution as
available to the States. In 1957 or so
that tax wag levied on fares and it
had become a part of the revenue re-
sources of our States. Apparently,
the -Railway Board found it a bit
irksome and suggested that the tax
may be merged with the fares. The
aboltion of the tax, therefore, has
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not benefited the gravelling public
because the tax has been merged with
the fares, that is to say, the fares
have gone up by the value of the tax,
but the States have been deprived of
the benefit. It is true that for the
quinguennium 1961—86 an amount of
Rs. 12.5 crores is being given by way
of compensation to the States but
in doing so the States have been
deprived of the growth in the tax.

Moreover, the tax itself has been
dboiished and therefore after 1966 the
States will not get the benefit ot the
tax. The only point given in favour
of the aboliticn of the tax was that
it would make it simpler to keep
accounts, but that is no reason why
the States should have been deprived
of this tax. I hope that in due time
the matter will be reconsidered.

I wish to speak also, Sir, about the
railway plan. I doubt very much
whcther there has been any real
planning with respect to the railways.
We hear of opening a few miles of
new railway line here, doubling of
track there angd electrification in a
third place. But it is all done in a
haphazard manner. Regional claims
for new railway lines, regional claims
for electrification of railways, for
doubling of track, ete, are being
ignored with the result that regional
disparities are growing from year to
vear on account of the railway plan.
I do understand the difficulties. It
has been stated that new lines would
be opened where there are new
heavy industries. But new industries
themselves are coming in selected
regions and there is complaint in the
country about that matter and the
location of new lines in those regions
fs causing occasion for a double
injury. No industries, no new lines.
A true railway plan, according to me,
would be one in which the FPlinning
Commission and the Railway Ministry
would look at the map of India and
consider what lines should be opened
if they were to begin from scratch.
An attempt should be maae to
approximate to the picture they would
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have if they had the opportunity to
plan like that. I think that should
be done.

Now, take, for example, the case
of Western India and Southern India.
For historical reasons—on account of
accidents of history—Malabar having
been a part of the Madras State, it
is connected by railway directly with
Madras., For a passenger from Calicut
or Mangalore to go to Bombay on the
west coast he has to go to Madras on
the east coast and then go to Bombay.
This is negation of planning. Similar-
ly, there are vast regions, particularly
places like Kerala with heavy density
of population, unemployment, back-
wardness and all that, where in the
Second and Third Plans absolutely
nothing has been done by way of
investment on railways.

1 find, Sir, f;om the papers supplied
to us that railway expenditure is
classified under ifour different heads:
capital, revenue, depreciation reserve
fund and development fund, out of
which all expenditure on capital
come from the revenues of the rail-
ways and for capital itself interest or
dividend will have to be paid ifrom
the revenues. 1 would like to ask the
Minister whether it would be equi-
table, whether it would be just when
railway revenues are collected from
the various parts of India expenditure
under these four heads are made only
in certain places. That gives rise to a
feeling of grievance,

Now, there have been made on the
floor of this House several suggestions
regarding new railway lines. I think
it would be foolhardy on my part to
expect the Railway Minister to agree
to the execution of any of these pro-
grammes because he may not find it
easy to do so. In fact the Deputy
Minister stated yesterday that it can-
not be done. But still, Sir, the matter
should be brought to the notice of the
Government from time to time. I
think, Sir, it is extremely essential
that Mangalore on the West coast
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should be directly connected with
Bombay by a new trunk line snd if
there are engineering difficulties for
having the line run west of the
Western Ghats, then it should be
taken through the eastern side of the
Western Ghats. This becomes all the
more necessary after the liberation of
Goa. [ hope the Railway Administra-
tion would bear this in mind.

Then there are various railway
lines suggested by the Kerala people
and the Kerala Government, After
having gone through the programme
of railway works for the Third Plan
period, [ find that all the works in the
Southern Railway fall mostly in the
Madras State—nothing in the Kerala
State. I hope something would be
done in the next year or so. Parti-
cularly the railway line connecting
Quilon and Ernakulam via Alleppey is
a most important line which I hope
the Railway Minister will bear in
mind.

Another thing too, Sir. The city of
Coimbatore is a fast-developing city,
industrially and otherwise and the port
for that city is the Port of Cochin.
That is the nearest port. It has often
been suggested to me by persons who
are in a position to speak about the
matter that the track between Cochin
Harbour and Coimbatore requires to
be doubled. Then the railway can
cater to the needs of the expanding
industrial city of Coimbatore. But
these are things which will take some
time and in the meanwhile it should
be possible for the Railway Minister
to do something to redresg the grie-
vances of the people there.

Sir, an enhancement of railway
fares and freight is perhaps inevitable
in the present situation. Much has
been said for and against it and I do
not want to speak more about it. I
do not think any responsible Member
would be justified in opposing it. But
at the same time T feel like asking
the Railway Minister that it would
perhaps be worthwhile suspending the
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enhancement in those regiong where
he does not propose to do anything.
That may perhaps give some relief to
the people.

Mr. Deputy-Speaker: The hon
Member's time is up.

Shri P. G. Menon: [ wish to speak
about one point more and 1 shail have
done. It 1s well known that in the
great and national city of Bombay a
targe number of South Indians, both
irom Tamilnad and Kerala, have set-
tieq down for work. They have to
g0 to their homeg and the greatest
difficulty is being experienced by
those people who travel to Kerala
and to certain portiong of Madras
City. They, therefore, submitted a
memorandum to the Railway Minis-
tei—the previous incumbent—making
certain demands. The demands that
they nave made are four in number,
And 1 would place them before the
Government for their consideration.

They wanted that a weekly Janata
train should be run between Bombay-
Cochin and Cochin-Bombay with
special bogeys for Mangalore. That
15 something which the Railway Ad-
ministration can grant to redress the
grievances of the South Indian popu-
lation in Bombay, The other demands
made by them were, secondly, to
arrange sleeping berths for 3rd class
in Janata, Holiday Specials, Express
and Mail; thirdly, to arrange facilities
for reservation of tickets from all
stations where Express Trains halt
between Victoria Terminus and Poona,
Cochin Harbour Terminus and Olava-
kod, and Mangalore and Calicut; and,
lastly, to remove all hardships expe-
rienced by passengers by the wvacation
specials, specially in the matter of
food, fan and lighting arrangements
and avoidance of delays.

The demands for new lines ete. it
may not be immediately possible to
meet. I know the difficulties of the
Railway Minister, But these are
things which can be done, and I hope
the Minister will keep in mind these
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requests and do something to remove
these grievances.

Shri Shivaji Rao S. Deshmukh (Par-
bhani): Mr. Deputy-Speaker, Sir, I
wish to commence my spech by pay-
ing my humble tribute to ihe Indian
Railways. Our Railways are positive-
ly the biggest single integrating
tactor that has contributed to the
national unity, and therefore the cases
of those regions of our nation which
are not covered by the railways have
to be most sympathetically considered,

Our Railways are literally the
wheels of progress, and as the largest
undertaking in the world they occupy
a place of pride in our society.

I wish also tp pay my humble
tribute to the 116 million railway
workers. It is due to the tireless
efforts of these putriotic workers that
our Railways are functioning. Parti-
cularly, our Goa liberation would
have been an impossibility if our rail-
way workers would not have co-
operated in making it possible for 250
trains to be run a day. Next only to
our soldiers, our railway workers are
responsible for the liberation of Goa,
and 1 wholeheartedly associate my-
self with the feelings expressed by
my hon. friend Shri Joachim Alva so
far as the role of the railway workers
is concerned in the liberation of Goa.

Our Railways and their functioning
have shown remarkable progress in
ierms of increased traffic, specially
when the process of rehabilitation
and reorientation is just nearing com-
pletion, The arrears of renewals in
the case of overdue Ilocomotives,
wagons and carriages all show a
weleome sign of decline, except per-
haps the carriage position on the
broad gauge. In fact, there should be
no arrears of renewals as such. It is
worthwhile to note that orders booked
for a number of locomotives, coaches
and wagons were not fulfilled by the
concerned workshops. This lacuna in
demand and supply needs to be
corrected.
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Our Railways have shown sound
working as a utllity cum commercial
concern. The efficiency of working
has tg be judged by the average speed
of a goods train which for the current
year has reached the figure of 10.1
miles per hour which, I suppose, even
in the Indian conditions, should be
the average speed of a bullock cart.
This shows that the efficiency and
sound working needs much improve-
ment, and the nation naturally expects
our Railways that their speed of pro-
gress should be a little bit faster. In
the present terms this speed of pro-
gress is comparable to the snail’s
Pprogress.

Our Railways have also showpn good
economic results, and a Rs. 32 crore
net surplus is commendable. The
operationa] ratio, as they say, that is
the ratio of the working expenses to
the total revenue is best since 1952-
53. The total amount of compensa-
tion also shows a welcome decline
from Rs. 3.756 crores to Rs. 3.61 crores.
And the average time taken for the
settlement of claims, thanks to the
Railway machinery, has been reduced
from 52 days to 49 days. It is further
commendable that 40 per cent of the
tota]l finances required by the Rail-
ways are provided by the Railways
themselves. But, looked from the
purely commercial point of view, it
appears 1o me that no commercial
magnate will go on with any concern
for sixty per cent of whose finances
he has to Jook outside. If our Rail-
ways have to achieve a measurable
success, they must improve on this
position so as to be able to finance
from their own resources.

So far as the working of the Rail-
ways is concerned 1 have one more
thing to say. Our Railway Board
which is a creature of law and con-
vention has served a very wuseful
purpose, but it now needs drastic im-
provement. Increasing public co-ope-
ration in the Railway Administration i
essential today, and 1 wish to say that
increasing parliamentarv control of
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the Railway Board does glso 'mérit
sympathetic consideration. 1 “there-
fore venture to suggest that the Rail-
way Board should have, as a full-
fledged Member, a representative of
the Parliament, answerable to the
Parliament, as the Railway Minister
is. Further, the time has come when
policy-making  decisions and the
management of Railways have to be
separated, and I suggest thap; the
management should be entrusted to a
statutory Corporation. The hon. the
Railway Minister will also look inte
this question that India today does
not have a firm t{ransport policy.
Therefore the policy-making decisions,
both in respect of Railways and in rés-
pect of Inland Transport, should be
the concern of one senior Minister.
That will considerably relieve the
Railway Minister from policy-making
troubles and further enhance the effi-
cient working of our Railways.

So far as the budget management
is concerned, it is ridiculous to find
that while our Central Budget is
managed by sixteen Ministers and
several Deputy Ministers, our Rail-
way Budget with Rs, 550 crores is
managed by one senior Minister and
two of his Deputies. I do not wish to
put this as a case for increasing the
size of the Cabinet, but I say this in
passing that the Railways and their
finances are out of popular contro] and
therefore public co-operation in the
management of Railway finances also
has to be looked into from this point
of view.

Dr. M. 8, Aney (Nagpur): How ls
it to be done?

Shri Shivaji Rao S, Deshmukh: By
associating Parliament with the Rail-
way Board through a full-fledged
Member on the Board and, if possible,
by the creation of a statutory Corpora-
tion for the management of Railways.

So far as economic working of our
Railways as a public utility concern
is concerned, the Railway services
and their standard are a nationsl con-
cern. There has not been any apgre-
ciable intrease in the services that
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the Railways offer, and so far ag the
aspect sbout commercial undertaking
is concerned it is the responsibility of
the Railways to efficiently manage its
affairs so ag to make itself self-suffi-
cient. Therefore the Railway Minis-
ter should bear the utilitarian and
commercial viewpoints in mind as far
ap possible and see to it that in future
at least, increase in railway fares is
kept to the minimum.

Ag regards the economic working of
the Railways, though it appears to be
sound, strictly speaking, they are coms=-
mercial lines and particularly taking
this factor into consideration that our
Railways are a monopoly concern and,
ag has been expressed by my learned
friend, they enjoy a certain privilege
which is not enjoyed by any State
Road transport corporation so far as
the load factor is concerned, our Rail-~
ways should show better cconomic re-
turns. This shows that there i«
enough scope for improvement in the
economic working of the Railwavs.

I wish that the ratio of capital at
charge to the route miles that have
been added deserves sympathetic con-
sideration. In the 95 years of working
of the Railways before nationalisation,
Rs. 742 crores were the capital-at-
charge. This sum of Rs. 742 crores
had given us 33,885 route miles. I
have worked this out and the capital-
at-charge per route mile comes to
Rs. 2,18,336.1. Since nationalisation
till 1959-80, the capital-at-large is
Rs. 1438 crores which has hardly add-
ed 1228 route miles. This comes to
Rs. 5,686,319.2. So far as this year is
concerned, in 1960-61, the capital-at-
charge is Rs, 1527.83 crores. For the
increase of Rs. 88.08 crores in the eapi-
tal-at-charge we have got only 21292
route miles in addition. This works
out to Rs. 4,183,736.6. So, to sum
up these figures, I feel that the re-
turn on the capital-at-charge is to the
minimum. Further, I have to add....

Mr. Deputy-Speaker: He has to
conclude now,
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Shri Shivaji Rao S. Deshmukh:
Hardly five minutes will be sufficient.

Mr. Deputy-Speaker: He as al-
ready taken 10 or 12 minutes.

Shri Shivaji Rao S. Deshmukh: Tiil
nationalisation, the Railwayg were
paying 5,16 per cent by way of divi-
dend to the general revenues. For 85
years, they have continued to pay on
an average 5.16 per cent. During the
12 years of nationalisation, they have
hardly paid 4 per cent. Since one
vear alone, our Railways are paying
4.25 per cent to the general revenues.
Therefore, a case for increase in the
dividend deserves to be sympatheti-
cally considered. There has been a
progressive decline in our Railways’
contribution to the general rewvenues,
taking into consideration the normal
interest commitment of the Govern-
ment of India at 4 per cent. They
have declined from 158.87 crores in
1951 to 79.77 crores.

So far as increase in fares is con-
cerned, I wish to make a submission.
The hon, Railway Minister has pro-
posed increase in freights which will
not only cover the deficit for the cur-
rent year, but hag also got a hidden
surplus of nearly Rs. 13 crores. There-
fore, 1 wish the hon. Railway Minis-
ter makes a wvoluntary moratorium
that there will not be any future in-
crease in freight and I hope that the
Railways will try to manage with the
flnances that would be available on
account of this increase and see that
coal situation, which commonly has
hit all the industries concerned, de-
finitely improves. Our present incum-
bent will be the only person to solve
this tangle, because this shortage is
supposed to be a child of the Coal
and Fue] Ministry and the Railway
Ministry. Therefore, it ought to be
his special charge to see to it that the
coal situation improves, particilarly
in the context of the U.P. Chiet Minis-
ter's gtatement that the quota allotted
to his State has been reduced for the
current Year.

With these submissions, 1 resume
my seoat,
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TR 9Ha & A1 F 98 wF a%ar g %
s e g & fesa) 7 arove wed)
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X qA-AFAT, WA R, T I
A ¥ Frew AT gaTd TAT , F IT T
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T LEYR ¥ FHT WA A% J9 I
AW X ¥ Frey ¥ AT w7 A
foat &, § % wad &x A wfeareat &
ATF e qrHET ¥ W NG
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awdr & Wk feardl, sprorfedy e
L Aaraw w7 oF Graaw o

} arfrT FAY o &7 T X" ATH
At AT rgar g e e o et
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O AwAT ® S Foar q#y
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HA I FT qGA INTRA NI, IT &
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Y AT R A A NEI R T X
%A £T 197 AgY Tty oray &, O A9
At 2w w7 @Y A ¥ dar
Frar 2, faw & aga wgfaar o &4
AT & | 9T I S @A § dAne
F7 & 1%, AT AIAHE FY Q@A wraQ
Zrawar &

JgT AT AAW A ¥ avfAal 9%
frar agmd &1 g 2, gw A #®
T TG AE F7 Ay ¥ | qA 537 Koy F
THT FT FT6T W7 =7 & 1 5w ar ¥
AT gwE & fF T9a S WK T@w-
Frmee fesal &1 m¥ A1 IEfaT w1
¥ 9Tq AR ¥ T FAAAA e
& faar ar¥ 1| A 1 gifagi W ard
WX Zad awnl € v Ay & W
7 ®Y IAT FT ATAT @14 & fog awAw
EAE, AT ME A FFTARATZ 1T F
et ad £ arw g 1 v a9
quT A X & 1 ZWE ¥ §9
warfae A 97 (X WO ¥ FTH 7G4
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&5 17 & fau faaee &, § 9 38 awa7t
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T agt § A1 A0 I 6 A0
qavRET 47 § 4 aga weg AT § |
= agt 7 3% 7 Y a=wr ¥ w1 fF70
& & seredm & Afe wdy o aga
¥ TH i & A R £7F A AT 98 @O
& 1 gEriedt & fog grar &1 #18 gaw
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TTAEAT AT AT FATY. azi fawe v g,
W AT 92F 7 2 W7 gwEd A q@
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Tt 7 ST g AT farman wwa €
FaFT 2wy qfaam a8 8, anef
# gfeyd AEr AT AT OTFX FT
wfEArEal 1 G FEAT IEAT & 0 AT
TeHAT G27 FCAT &, IT4T GZEHZE W)Y
argdrg Ao g7 S99 97 A F7 999
AT &7 wgAT qEaT § | 4 wrgar § £
forr-for e3uAT 9T T@T argiesr 9@
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HEH 97 § | 37T I QB BT 9T
a7 a faF s afed 1 wre Gan
TET QYT B AT A W G AW FC
1T qEar @ fawd A% ad wgfrar
grat & 1 9@ weq faarw o= Frar & e
1d7-597 WAT 97 F25F 6T a1 I9
farger &1 oot 21fEa, f g a0 )

a4 § OFTAT F AT T TF AT
qIgAT § | A1TAT H AT adwrT e294
2, 3% a § A7 F arafeel, w@r
FEGR FHO W uT gqa sfaad
F gg 5t #13 f& agwE £aa 67
ngT A T T 37 w7 famr I o
T2 Fo1 £ fF fiwaT & fiw F N
FEATA ATEA ¥ IRFT FETAT S0 WY
T 7T AgT & qrgy A1%q fAwray smy
T 9T oo 1 sqr g faur ar @
A 7 & F1¢ fqoig fomm Ay @ — @
arw gwn & fF oAma AT g W
FaT & gfqar & fog q7@r ow 9=
gaEr JW ArAT 21 & fAdgA &war
agar § fF @ @ 97 mwr qga
wofreaEE faarr s oafed o
] T T A A @l § "1
#fF a®@ =F @ oA g Smam
T ATES WIOH! qg 9 gAY AT o
fagrdt 9%y o 2w w1 § fawa
w77 9T 97 Ay g A TOr arg
WY aMAT AT 0 &7 el & Al
1§ TATEN AET § 1 WO AARTT AT IS
a9 &, ITET A HT §, A ATE 2,
gaw A w7 fan o, SR a9
fagr 9T@ &1 AT IET AN FART
grfY, SE WY AU LA A ¥
T GG & | W AfF A€ TS F T
¥ argA w8, Naw 92 F g 7
1T AT BST a7 ©AT qTAT § WK
FIET 2T JEF AT TEA & KO0 w0
! T QAT FT GHAT FAT T¥AC
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afeq qfF 799 w9T qA ¥qw @A
fare 71 §f fear 2, sw A W g§E A
& FTF WIAT NGO AR FIATE |
# W7 FY FBT HT g AR F7
THAT WIT H H 3q9T &7 (AaTT FAT
wigal g fe ot gera /5 kg 8, s
97 AT qA AT A E |

st w¥ (@TiE) @ IqeTH 7T,
a0 A A X 1 397 97 far g
IqF Fud W BIE I F1 gAF f2av
mar # fawar a7 A0 9wd § 0 99
sifafva 7 w7 w197 AT § @Y IEE
T F WIN AT 97 A1 39 F) =WiGF
HALT 9 FAT HHT IT {FAT g, THH
| #Y weed g 2 af wEd A/
BRI AET § a1 IAN wizfaq I 2
Y 97 STEfa| Sgdr & ar Ifaw agrd
Y A TR ATE @ W A TEE T
faar amar g &1 e & Sud A1 B
A FY AT A AT AL ATRA
srefag dic $fow § oF 5T T W
qe § o & WA S S &
wu A § w7 ¥ fr foue wfs
W oy T T AT G W e
R W wH T A g oy
o T a3 JTE WX o 1T 99
wT Y o oo frur o @ F AT
gy 7@ v w1 FHArd Wi afas
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oo #7 FiIT T WX Q¥R IV
JETAT ¥ 1 ug ww T afeer ¥ o
7 & arawy fasaar afed o

AT G4 A7 ¥ 17 qT 2 TG
faur & f& Sovo frad gw & frar s
FHEAT 7 | ATORT N oA BT & Ag
FC HTH IFAT AT 7T ¥ | BIEE 99T { AV
71FE 2T 13 &, ITH WA 284 %R
gt frad @z yy F0% w93 @ A
JELR-LI K Yo FUTETL & | T4 54
ast qAIfer wrowy frad w3 7 & #%
qg B3 4FAT AT TE AT ATHITEN F
7 Fromo wqY A T A E ) T AR
TTIHT =TT EAT ATIeq %7 | BT & AL
zar Iwm fAwdY 2 A v A &
HIF WY GIF IZTH F1 w1 qA Z 1€
IHA AF FFAT AMCAT, TH A R |
afan &7 gu § fx frad s o §
Iqq a’@’w#ﬁﬁﬁﬁoqo
2 41 Wfgd ar A S w7 Rrg @A
I ATIRIFAT AL 4T |

a7 o F W 2 o seye
7 gakt F T AT agraT Ag 21 |
frda FTar agar § f gree e d
4o ¢ 9T HTAAT FAT AT FgT & —

“The only change in the passen-
ger fares made in the period
subsequent to 1st April 1951 when
adjustments were made in pas-
senger fares was effected on 1st
April, 1055, when the fares of
the air-conditioned class were
slightly increased, the old first
class wag abolished and the old
second and inter classes renamed
as first and second classes res-
pectively, in =zddition to making
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sdjustments to afford some relief
to long-distance passengers.”

Y FT ¥ ox foar gar § -

“These adjustments resulted in
no appreciable increase in pas-
senger earnings per passenger
mile;".

A 95T o1 ®1 77 udfazas gran
Al Tyt &1 e F aga g B on-
forda= A% g 2 o Y93 HarAw
N WAL IAT FAT B | €W A A%
wET (8% & Fad agry Ag Y 3
3% ag 2

69 A7 g7 A 297 & fE taw @
oY 2efewifaT e faar gar & 3940
qTAAYg W WA A7 ¥ wavy frar & o
grnfroe T ot sFavsr oegSrasd
Ardey & AR o9 97 ST G T
% & N9 frm (o & —

Distance Kilometres Bases nP.
per Km.
1—250 7.7
251—500 7.0
501—800 6.3
Qver 800 5.9

I RAF T uF fEArareT A v 6o
fFafizT a% o ar, & o¥y ¥ ¥e=o
9 U 9T 97 Wi 59 WHTL F ;{1AqAT
e g g c2faq | are o Efag
oo T BT TT FT & 1 oA Yol ¥
soo GYT coo tE W7, TF TFT FT
fegfewaa foar 21 @1eg & 9w
77 femtorma 7 fear arm AT wo?
0% WA W ¥ a1 § gwaAar g AN
£1 T AT AT | TX WG gl fwar
3+ O Ra wmd # ¢ Wl wa
s g e gar ¢ fr s o
¥ o' W77 EraEr IEAT AT £
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S5 HTT § haw & A 7 A7 Ty
t 5 wmd we sifog s @ £
AT § A 9T FT SRIT TR 9T
TEFT AT YT 97, IAET N R wOwT
Y@ AT S1gaT g 1 I qETE ¥
farg gAAa " St T "oAr gwEE
AL 1 39 FHIA 7 94T 3, TU EIE
¥ #ar & —

“We are of opinion that a uni-
form supplementary charge on
freight rates is not the most satis-
factory method of raising addi-
tional revenues and should be
resorted to only in extreme
emergencies when quick results
have to be obtained and when
it iz not possible to wait and
work out increases in freight
rates on the basis of the capacity
of different commodities to bear
the burdens.”

0T %z ST N e qff §
gfea gdesr ot odz Tx T fam
T § 9 99 BT =ENT w9
fordesarn & fasg adqm @@
F AT & AT e B gaw sy
TN ALY TAATHT 1 TR AR WA
A FE ¢ frogwy S dE o @
ag §% 9T Fa ay feedw a7 & wWraw
¥ | &fex g A1 o feedw a2 @ amar
¥ ) ag W feedw o A o R
iz € A wAT Wifgd | W W
T1 feiid At sEF wAER WH 9
fefedwer wor onfeg w1 &« &0
2, gy &, @ AT AR & ol wew-man
fefeewas @ar wifgd, ¥fwa ara ooy
¥ & e, g WY T 5T KT CF
& 7T 9% | g O HE [AAL KA
= fawifr & fasge faeg o N
# fovar &1
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AT T IHTAT & W)Y a9 IFHT T,
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F Ay ¥ g A T 2 9™
grfeam & st ¢ 7T /T FEAr
2 ¥few 3% foF oF ft x4
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g T® AW EAFT O T
wrfgd | I At fawrion o
AT I {TATA IEATE, HAAX
T AT AFTF AT oft 4y & w7
T fF agt I IR ) R are
sft aefta T ot a1 | 3wy oft
arrey o a3 | A o war 5 &
T &R | oy TR ot st e
fred g2 EfE s @
a ¥ wr€ fawrfrar o 8 3 # e
wTHiEE FAT wEm A e oAy aga
¥ wTiee ¢ W Api ¥ qga A ey
=% ¥ g welt &1 4% aga av v
F A%z ¥ THINT SS9 @R AF
v qATET ¥ gRIT aF a0
arfgd

AT AT F TH ® JUT O A
AMGAT § | FATT AR A AT ¥ Fa Sy
g ag ar 9x Oqiq I ¥ femw
@@ mx &) 9w qarr e @ 2
aX-AT FHCTY FIS SHAT F 3F
2 AT 77 3o TXHe faay fzag 14 £
A st g g f ag 3% €2 Aw
1 fag ard | FI-IF AWT SH ¥ WA
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1 ¥ A AN § IUWT § Al FNA
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2333

T @7 ¥ ®UST &7 AGE § |
Tt FE QT T FT wA & | o
F Y FY fopz A s & 1w S
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& weg ¥y ¥ few e ¥ famely
w7an § % gfe ag anfeardt @ § saf
i fadw sy faur ad o wgi @
TEAT § AT A xR W qww & fag
too W wrAT AT § Wi WwAr W@
Ao T FraT 2 maAW A T
# oY ¥ qT dzAT A, 99 ® FaF sy
T AT q¥AT ¥ ) K TEF @A fr w
7T WEfed FTAT Sgar § oW
¥y T F7 Fawra gy gr &1 9EH
FE a3 ATEAT Y &AW gy B, W
FEWTE EE | AT AgT ¥ ArfeaArey
Aarr Fga § ogy W fafen wadiz 4
ag af ==y 7§ Ay T TR AY §
ag *E= IfAee B G & 1 3w fad
q% §g fear smar & Afer o wiEt
¥ fadr  gm @ f&ar smam o @
sifrat oY & a7 woAT 399 qEH F
frd 2% & Hfwa 3ok fod g@ TE
fear @mar 1 71 ag wear & fe form
g1+ gmv wifearh et # fog
«ff T agTgT WweAT F mreargw faan
a1 3 wETT F FEre @ g oft At
I T qET FT S | I a9z F{ WIT
FTrwr T F AT FF a1 gwn @ A
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#ifar wTEe” #Y d7E T ¥ | g Afifaw
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feordm wwaw, frr oY o feweaw
waTad, firy oY 17 feavia gearsw 1
& qTgee T Aifar | g A ¥ oY
g & 9% & ag % fad fear o
721 & | AfEw Ag wH AwWIC H ¥ AY
fs ag st ot A0 &1 sier T4
afer wrr & w¥ ¥ fag ool o Tl
qreaT Afgd | q€ I v ariy §
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a1 g AT e o wrfcandt o
¥ @var ¥ @z A% WA we g
Frfed |
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a7 2MRd awe I fear a1 379
g & fog a1 I9d F09 13 FOT
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Wt frw q@ : wwEwT A areng
w7 ¥ oTC |

st et ;Y T ag & fF et
TH S &7 w7 A& qHY, A B A
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Shri Balakrishnan (Koilpatti): Mr.
Deputy Speaker, Sir, before I begin
to speak on the other subjects,
I want to bring to the notice of the
hon. Minister a very important thing
which is worrying the minds of the
public—thefts in {he running traing.
Every day there is some theft, some
robbery or even some dacoity or mur-
ders in the trains. Only day before
yesterday we saw in the papers that a
woman and a child were thrown out
from the trains and people may think
that their lives and property are not
safe during the railway journey. So,
steps should be taken to give pro-
tection to the passengers in the run-

ning trains. Otherwise, the income of
the railways will be affected.

Now, about the increase in the rail-
way fares and freights. The rail-
ways had to flnd out their own
revenue and so they had decided to
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increase the fares and freight rates.
Comparing the train fare in the other
countries, our train fare is not too
much. I am told that in England the
fare comes to about 25 nP per mile
but in our country for the first class
it is only about 10 nP or so. In
England there are only two classes,
the ordinary class and the pullman
class but herg we have got the first,
second, third and the air conditioned
clagses. I think that it is not neces-
sary to have a second class; I find
that a third class sleeping coach is
better than a second class coach.
Either the amenities to the second
class passengers should be increased
or it should be abolished.

Qur Government is spending crores
and crores of rupees for the welfare
and amenities of the employees and
for the construction of the new lines.
So the expenditure increases. The in-
come also has to increase and there
is no other way but to increase the
fares and freight rates,

There is now competition with the
railways and the roadways. The lor-
ries and buses transport passengers
and goods. The lorry is quicker and
more convenient while it takes months
to get wagons in the Railway. But if
we want to transport some goods
through the lorry, immediately we get
i#t. So, lorries and buses have become
very popular. 1# you increase the
rates so that it may be equal to the
charges for sending passengers or
goods through lorries or buses, then
people wil]l naturally see what is more
convenient, So, that is a point to be
congidered before new rates are in-
troduced. The third class passengers
are paying more than Rs. 216 crores
whereas the first-class passengers pay
Rs. 16 crores only. So, at least for
the ¢hird class passengers some
exemption should be given.

Then 1 come to foodgrains. Now-
a-days, the prices of foodgrains are
very high, and the people have some
sort of feeling, as they have for the
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increage in third class fares, towards
the higher prices of foodgrains, I
you add something more to the freight
rate, it will affect the poor people. It
15 my request to the Minister to see
that at least some exemption should
be given in respect of the foodgrains
in the matter of increase jn freight
rate.

Regarding amenities, of courge the
railways are spending crores of
rupees for improvement of stations.
But I can speak of some stations in
the Madras State. I have found a
number of stations there which have
no proper facilities. Even the elemgn-
tary facilities like latrine, bathroom
and waiting sheds are lacking. I went
though the book “Towards Better
Conditions of Travel,” published by
the Ministry. In it, 1 saw only two
stations having been mentioned for
the whole of Madras State—Nungam-
bakkam and Maniyachi, in respect of
amenities. But there are so many
stations which need such elementary
facilities as bathroom, lavatory, etc.
Yet, only two stations have been
mentioned. Even in regard to those
stations, I may mention one thing,
Take, for instance, Maniyachi which
falls in my constituency. I used to
go therg during the election time very
frequently, and I have found that there
is no lavatory at all. Of course, there
is one lavatory which even the street-
boys can use! There is no proper
lavatory, or bathroom or waiting hall.
Only “bathing facilities” iz mentioned
here, but not the other facilities.
Maniyachi is a junction, but there is
no electric light there 5o far. As I
said, only “bathing facilities” has been
mentioned.

Then, I may point out Koilpatti. It
is a big town and it is also the Tajuk
headquarters. But it is only a small
station without bathroom or lavatory
or wﬁ:’ting rooms. So, there are 8
number of stations which are still to
be improved. I request the Minister
to see that wherever amenities are
not provided, at least the glementary
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amenities should be provided in all
the stations.

I may then mention Rajapalayam
which ig an industrial town. To the
east of the Rajapalayam railway
station, there should be an overbridge
constructed. Unless it is constructed,
there i3 always the danger of an acci-
dent, because people are crossing the
Mne here. and there, I request the
Minister to look into this aspect also.

The question of electrification of
the Tambaram-—Villupuram line has
been kept in abeyance during the last
ten years. At any rate, the progress
is very slow. I used to see through
the window of the railway carriage,
whenever I go to Madras and south-
wards, to know what progress is go-
ing on regarding the electrification of
this line. But I do not find any actual
progress there. I request the Deputy
Minister to tell us something of the
actual progress, if any, that has been
made there,

Shri Nambiar (Tiruchirapalli}: Let
him take some action on it.

Shri Balakrishnam: Regarding the
new lines, I must thank the Govern-
ment for sanctioning at least the
Manamadurai—Virudhunagar line in
the third Plan. 1 wish that some
more lines are taken up for construc-
tion during the third Plan period.

Shri M. K. Kumaran (Chirayinkil):
Mr. Deputy-Spealer, Sir, this debate
on the railway budget has been going
on for the last three days, and many
hon. Members representing different
parties and coming from different re-
gions have spoken in the course of
the debate. I think nothing very im-
portant has been left for anybody
further to speak on this subject. I
shall confine my remarks to certain
points which have not been dealt with
by the previous speakers.

Before going into those points, I
may tell the Ministry that out of these
fiscussions one thing has emerged,
and that is the near unanimity in the
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opposition to the increase in railway
fares of the third class and the increase
in freight rates on foodstuffs. Even
some hon. Members of the Congress
Party who wanted to support all the
proposals of the Ministry gave only
qualified support in this matter. Most
of them, I may say, opposed the Minis-
try in respect of this propoeal, and
they have requested the Government
to reconsider the proposal to increase
the freight charges for foodstuffs and
the third class passenger fares. I also
would request the Minister to recon-
sider this proposal and at least find
out some other means, or make some
other adjustmentg and modifications in
the budget, so that this proposal to
increase the rates can be dropped.

In this connection, I may refer to
some remarks made by thes Public
Accounts Committee of the second
Lok Sabha in their 40th report, and
to the remarks made in the Audit Re-
port, regarding budgeting and control
over expenditure, The Audit report
and the report of the Public Accounts
Committee have revealed nine cases
in which fundg obtained through Sup-
plementary Grants and Appropriations
proved either unnecessary or largely
in excess of the requirements. The
Public Accounts Committee, in their
report, have deprecated the practice
of approaching Parliament for funds
with inadequate or incomplete data.
Their report also reveals o many
other things which should be seriously
considered by the Ministry: the Minis-
try should go into the recommenda-
tions and conclusions made by the
Public Accounts Committee and see
that these recommendations are car-
ried out.

The Public Accounts Committee
complains that the Railway Ministry
did not carry out many of the recom.
mendations and suggestions made by
it in its previous reports. I hope this
time at least the Minisry will not fol-
low such a practice and that they
will take up seriously the recom-
mendations and suggestions brought
forward by the Public Accounts Com=
mittee,
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The Deputy Minister In the Minks-
try of Railways (Shri 8. V. Rama-
swamy): It 1 may interrupt, 1 may
point out that the recommendations
are examined, and if they cannot be
implemented, the Ministry submits &
report to the PAC for further exa-
mination.

Shrl M. K. Kumaran: I say this
because the Public Accounts Com-
mittee have observed in their 40th
report that they are very sorry that
the Railway Ministry did not take seri-
ously the recommendations and conclu-
sions made by the Committee in their
83rd report. That is why I am bringing
it here. The report of the Public
Accounts Committee reveals that therg
are irregularities, dereliction of duty
and abuse of power angd corruption in
high circles in the Railway adminis-
tration. The Railway Ministry, in
their papers which have been circulat-
ed among us, have waxed eloquently
over the excellent work done by the
Railway Protection Force. I may ask
the Ministry what protection is there
against the officers who are highly
placed, when they go wrong of
commit crimes. There are many ins-
tances in which the high officers who
were respons‘ble for corruption and
irregular practice have gone scot-free.
The Public Accounts Committee gives
one instance of a D:pu‘ly Contreller of
Storeg who was found to be respon-
sible for overpayment of Rs. 2.20 lakhs
having gone unpunished because ac-
tion was delayed for two years. The
officer retired, and before h's retire-
ment no action wag taken; the action
was delayed. He went away, and
only a smal] portien of his provident
fund was forfeited.

Shri Nambiar: There are several
such instances, not one or two.

Shri M. K. Kumaran: In another
case, one Chief Engineer who was
respons‘ble for a loss of Rs. 2'58 lakhs
went scot-free because action was
taken only after six years. Investiga-
tion wag unnecessarily prolonged and
action was taken after six years by
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which time the gentleman concetnem
retired. Actually the officer concern-
ed retired after five years and action
was taken only one year after that. In
another case, one officer who was res-
ponsible for a very big loss to the
railways went unpunished because he
took leave and went abroad. He may
be still in foreign countries. He will
certainly come back, but by the time
he comes back he will be retiring and
he will also be going scot-free. That
is going to happen.

Sir, this is the way in which high
officers arp dealt with. Even the
Railway Protection Police Force are
not free from corruption. There iz one
instance pointed out by the Publig
Accounts Committee in their Thirty-
third Report and repeated in their
Fortieth Report. They have pointed
out that the Railway Protection Police
Force drew travelling allowance on
false T.A. journals and caused a loss
to the railways. In some other cases
where large-scale earth-work are car-
ried out the railways have incurred
losses amounting to severa)] lakhs of
rupees because of corruption on the
part of certain officers. In their re-
commendations the Public Accounts
Commititee says:

“In the opinion of the Committee
the cases menticned in paira 46 of
the Ruporl establish beyond doubt
a grave abuse of power. The irre-
gularities seem to be of a wide-
spread nature and unless prompt
and deterrent action ig taken in
time, it may become difficuit to
combat the evil in the context of
large scale construction of new
and doubling up of lines as part
of the Plan.”

These questiong should be taken up
very seriously and urgently by the
new Minister. Till yesterday the
present Minister of Railways was
handling steel. Today he is going to
handle these high officers who are
even harder than steel. I hope the
Minister will be 4 man of steel In
dealing with the delinguent offiosss.
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‘Shri Nambiar: Must be.

Iirl Priya Gupta: By changing the
percentage of carbon granules as per
the modulation required.

Shri M. K. Eumaran: Sir, coming
to the question of construction of new
lines, several hon. Members, especially
those coming from the south, spoke
about the imbalance in the develop-
ment of railway in the country. When
we ask for any industry, the reply
given by the authorities in charge of
industry is that there is no railway in
Kerala. But when we ask for a new
line the Railway Ministry says that
there is no industry and therefore
there is no scope or necessity for it.
This has gone on for a long time and
we are at the tether end of our
patience. I appeal to ‘the Ministry
that they must find out ways and
means to give ug at least two or three
new lines.

In this connection, Sir, I may po'nt
out that the Kerala Government was
not very wise in submitting so many
plans in a wholesale manner. They
could have selected some two or three
lines which are very important; for
example, Tirunelveli-Cape-Trivan-
drum I'ne, Ernakulam-Alleppey-Qui-
lon line and Tellicherry-Myvsore line.
These three lines are very important,
and I hope the new Minister will take
them up and redress the grievances of
the people of Kerala.

Sir, 1 congratulate the Ministry for
having made some provisions in the
Budget for constructing over-bridges
to replace gates at the level crossings
in certin towns in the State of Kerala.
This, as has been pointed out by pre-
vious speakers, is a very urgent mat-
ter and it is very good that the Minis-
try has found some provision for these
new constructions.

Coming to one local issue which
concerns my constituency, I draw the
attention of the hon. Minister to the
problem of converting the Perunguzhi
Halt in the Quilon-Trivandrum sector
into & flag station. I am glad the
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Deputy Minister, Bhrl Ramaswamy is
nodding his head and smiling. 1 have
made several representationg to him.
The people of that locality, whenever
Shri Ramaswamy goes to Trivandrum,
g0 to him and make representations.

Shri Nambiar: Nowadays he does
not go.

Shri M. K. Kumaran: He will go
there and we wil] always welvome
him. Whenever he goes there he
promises that he will consider this
matter very sympathetically and
favourably,

Shri N. 8. Nair (Quilon): In future
also he will nod his head.

Shri M. K. Kumaran: Now [ un-
derstand that the Southern Railway
authorities are going to give thig halt
on commission basig for collection. I
may warn the M'nistry that this will
causge corruption because resale of
used tickets is a phenomenon which
is very prevalent in the railways
nowadays. In the report of the pub~
lic Accounts Committee they have
given some instances—I do not want
to go into them again. I respectfully
and in all humility appeal to the
Minister to see that this halt, which
is very imporant as far as the locality
is concerned, is raised to a flag station.
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Shri D. Ering (Nominated—North
East Frontier Tract): Mr, Deputy-
Bpeaker, Sir, I am gratefu] to you for
giving me this opportunity First of
all, I want to congratulate our hon.
Railway Minister for the tremendous
good works done in our part of the
country that is in Assam. When we
see the construction of the bridge on
the Brahmuiputra River, really we are
proud of that and fee] that we have
done someth ng. Another thing that
the Railways have done is that they
have opened up to North Lakhimpur
side. But what I want to impress upon
the hon. Railway Minisier and urge is
that in NEFA now therc are no other
meang of commun’cation than air.
We talk of ecmotional intcgration. I
do not want to plead for my own
case here, but how will India know
the people of that country unless there
are gnog means of communications fo
that people can m'x up with the people
there? From the integrat'on point of
view and from the point of view of
the importancy of this arca I would
like to urge agi'n, repeitedlv, that
this railway line from North Lakhim-
put to Jonii, that is, the other s‘de of
the Brahmaputra River, other side of
Dibrugarh Town may kindly be ex-
tended up to Pasighat. Pas’ghat will
be the onlv railway link through the
whole NEFA area of five divisions.
So, T again request the hon. Railway
Minister kindly to consider this
matter,

Regarding Assam [ would like to
say that from Dibrugarh Town to
Pandu there is only onec exprosg ser-
vice and that is why the people there
are facing lots oy difficulties. I would
request that there should at least be
one more Janata Express to redress
the miseries of the people there.

When you come from Am‘ngaon to
Delhi you can appreciate the difficul-
ties faced bv the travellers from the
farthermost part of Ind‘a. When our
so-called Toofan Express comes to
Agra it becomes a bailgrai, a bullock
cart. So, I request the hon. Railway
Minster to look into thig matter so
that the travellers from there find
some sort of a real relief.
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There is no platorm at Barauni and
people of that ares find lots of diffi-
culties. So, I request again that some
sort of accommodation should be pro-
vided there. I hope some better faci-
lities will be provided.

As regards third-class passengers,
we have noticed sometimes that in a
compartment there are 60 passengers
and there is only one bathroom. After
all, they are human beings and they
have got the same taste that I have
got. So, I request the hon. Railway
Minister that he must look into this
also, Sixty people are crowded in a
compartment,

Another thing is regarding the first-
class sleeping coach. There are two
bathrooms and only one corridor. That
corridor becomes crowded. Some-
times even boxes are placed. Passen-
gers who want to go out rush through
and those who want to come in rush
in and they quarrel not because of
their own fault but because of this
misarrangement. So, I request him to
look into this matter.

There used to be some trouble in
my part of the country. Everybody
is aware of this. There used to be
some trouble from Gauhati to Dibru-
garh from my friends in the Naga
area. So, the security measures there
may be effectively tightened.

I do not want to take much time of
the House and therefore with these
words I conclude,

SBhri J. E. Mehta (Pali): Mr.
Deputy-Speaker, Sir, to being with I
should like to say that I share the dis-
appointment to which expression has
been given in certain quarters that the
development of our railways is not
keeping pace with the tempo of our
industrial and economic growth with
the result that the Railways are not
able to cope with the demands on
them made by our expanding econo-
my and we have to face bottlenecks
which are gometime impeding our
progress. We withnessed a glaring
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instance of thiz the other day last
yvear when the country was faced with
a serious crisis over the movement of
coal.

This lack of capacity on the
part of our railways is, I maintain, a
is appreciated in certain quarters. Wha
is appreciated in certain quarters.
What is the good of our planning and
our grandiose plang of indutrialisation
if we cannot on the one hand, feed our
industries with the raw materials
which they need and, on the other, if
we cannot take the produce of these
industries——and that in good time—
to the consumer. One wonders how
our planners should have allowed this
serious and glaring lacuna to creep in
our planning.

It is some consolation to know that
the question of increasing the capital
programme of the railways is now
engaging the serious attention of our
planners. In this connection I would
take the liberty to bring one impor-
tant factor to their notice which they
should take into account also, We
were told that last December owing to
a heavy emergency there was a great
dislocation of traffic. Obviously, the
reference here ig to Goa. 1 do not call
it a heavy emergency at all. But we
have to remember—it is an open
secret—that we have none too friendly
neighbours on our borders and an
emergency of real magnitude can crop
up at any time. It will be criminal
not to take account of it and not to
be prepared for that contingency. So,
I do hope that the Railways will get
all the money that they need and it
is up to this House to see hat the
Planning Commission makes available
all that ig necessary to fulfil this wital
need.

I had referred to the shortcomings
of the Railways in the matter of move-
ment of coal last year. As hon. Mem-~
bers are aware, there was a lot of
clamour over it throughout the coun-
try. There was some controversy in
which our new hon, Minister of Rail-
ways, Sardar Swaran Singh, was also
involved, Viewing in this bockground
I am not a little amused at the manner
in which this question of shortcomings
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‘in the movement of coal has been dis-
posed of in hig speech. It would
appear from what has been stated as
if there was not shortage and no com=-
plaint at all in the matter of coal
transport. Hs said—I am reading out
from his speech:

“In the matter of coal transport,
Railwayg have been meeting the
full demands of the steel plants
and washeries.”

May I respectfully ask: Is this the
same Sardar Swaran Singh who held
the portfolio of Steel and Fuel?

Then, we are told:

“Further, the demand for wagons
from the outlying coalfleds were
also met in full”

How very commendable if that was so,
Again, we are told:

"As regards the movement of
coal for consumers other than
steel plants..... Railways moved,
during 1961-62, an additional 182
wagons per day, which represents
an achievement of about one-sixth
of the planned increase over the
‘Third Plan period....”

If we fulfil one-sixth of the target
when we should have fulfilled ome-
fifth I do not see how it is an achieve-
ment. I submit that this cavalier way
of disposing of an important issue
bewilders the layman and does him
injustice, A more gtraightforward
course would have been to say what
was the total demand, how much
shortcoming there was, what is the
antcipated demand and how we pro-
pose to meet it.

The House will kindly excuse me if
I take this apportunity to point out
that the official machinery, not only
in the Railways but in almost all gov-
ernment departments, is developing a
Ppeculiar technique of presentation
of facts as would make, so to say,
the worse appear to be the better
reagon, In regard to the Railways,
if there is g shortfall in the originat-
nig traffic we are told that the per-
formance in terms of ton-load was
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better; if the number of accidents is
greater, it would be given out that the
fatalities and injuries in terms of per-
centage of the number of passengers
was less. Alternatively, sometimes we
are told that the number of accidents
on the Indian Railways is the lowest as
compared to other big countries of the
world. We do not care to take into
account the fact that the average
speed of our goods rain is 10 miles
per hour for broad gauge and ap-
proximately 8.5 miles per hour for the
metre gauge. I do not find the ave-
rage speed of passenger traing in the
literature supplied, but it must also
be equally low. Year after year we
are told that the Railways have estab-
lishedq a new record for punctuality,
but does it conform to the day-to-day
experience of the hon. Memberg of
this House? It is not necessary to
multiply examples. I can give credit
to our report-makerz for their intel-
ligence, but not for their fairplay so
far as the public is concerned. 1
pleag for a more realistic presenta-
tion of facts, especially in a public
utility concern like the Railways.

What I have said should not be cons—
trued as meaning that I am running
down the Railway adminisiration. a
join in the tributes which have been
paig to them from several quarters,.
and I have no doubt that looking to-
the challenges and trials that they have-
faced they have done worderfully
well.

Here, in passing. I should like to-
take note of the suggestion made in
certain quarters that a Commission
should be appointed to look into the
working of the Railways. I am not
enamoured of such Comissions, But
one suggestion I have to make ig this,
that it will be a good thing if some
non-railway men could be associated
with the Railway Board Why I sayt
this is for this reason. We have on the
Railway Board capable and dedicated
men, I agree. But they are, after all,.
men who have spent the whole of their
lives in the Railways, and as such they
have developed an exclusive and rigid:
outlook. It will be a great advantage
if people with & less exclusive and.
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rigig outlook con be associated with
them. We are doing that in certain
‘publie sectdr undertakings, and I think
the experience haz been rather encou-
Taging.

I will make one more ohservation,
and that is with regard to the Inspeec-
torate of the Railways. I am defini-
tely of the view that the present
arrangement whereby the Chief Ins-
pector of Railways is responsible to
another Minister other than the Rail-
way Minister iz highly anomalous. and
I think that that is one reason why
that institu‘ion is more or less in~ffec-
tive, The other day the Deputy Minis-
ter of Railwavs tried to defend the
present arrangement by saving that an
independent inspcction is necessary. 1
can only pity the Deputy Minister that
he should have accepted {his vote of
censure on himeelf. Why is indepen-
dent looking into the Railways neces-
sary if it not necessary with the other
Ministries? I would strongly sugpest
that the Chief Inspector of Railways
and his team should pazs on to the
Railway Ministry. They might be
independent inspection is necessary, 1
but there is no reason why they
should not be under the Railway
M'nister. At the moment they are
under a Minister who is not at all
inter-sted in the Railways., On the
other hand, in the present arrange-
ment. it is only natural that thz DRail-
way Board on the one hand and the
Chief Inspector of Railways and his
texm on the other look upon cach
other as aliens. 1 think there will be
‘better understanding and co-9peration
# the institution of the Inspectorate
of Railways can be transferred to the
Ministry of Rallways.

Mr. Deputy-Speaker: Shri Bagri.

Shri P, R. Patel (Patan): Sir. does
my name stand there, or am I to wait
and, if so, how long?

Mr. Deputy-Speekser: There are as
many as fifty names before me.

Sharl P. R. Patel: 1 want to know
wwhether I may not wait.

Shri Prabhat Ksr (Hooghly)! 1t &
Member wants to speak he hus 10
wait in the House.
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Shri P. R, Patel: Mr. Deputy-Speak-
er, I would like to congratulate the
Railway Ministry for the achieve-
ments, big and small.

An Hon. Member: For the accidents?

Shri P. E, Patel: Naturally, when
the working is there, there may be
accidents. But, we must admit that
there are achievements to the credit
of the Railway Administration, Lines
are extended. Engines are manu-
factured here. Wagons, coaches and
rails—all these things are manufac-
tured here. Just think of this. At
the time when we got Independence,
we had to import all these things from
outside. So, I congratulate the Rail-
way administration. It s0 happens
that those who are for big achieve-
ments, forget small things - I wodld
lilce to bring to the notice: of -the
Railway administration small thiugs.



Very recently, I had been ‘o Harij
station, in the Mehsana district, the
last station. There is no platform
abeolutely. Can you imagine a sta-
tion without a platform?

Shri U. M, Trivedi (Mandsaur): We
have seen many, especially in the
area from which you come.

Shri P. R, Patel: And for a person
of my age, for old persons, it will be
very difficult to come down from
the train. There is a goods shed,
built years ago. The merchants have
to put their things in wagons, keep-
ing their things lying under the sky.
They could not be put in the shed.
Should they be not given this?

] want to point out another small
thing. There is rail road from Vareta
to Timba. The rails are there., If
the Railways run a rail motor coach,
would they not be serving the peo-
ple? This is a gmall thing, They
think that the Railways are for earn-
ing and not for service. I would
suggest that a rail motor coach be Tun
between Vareta and Timba. When I
had been to Timba, I found a novel
thing there. Without rails, there is
earth-work only. It is to the height
of about 8 or 10 feet; no rails over
it, beyond Timba. The people of the
Timba village have to go round about
that earth-work, They have to walk
a distance of about two miles to go to
the other side of that. Would the
Railways not think of giving a
passage through this earth-work or
level crossingg over it? This small
thing may be attended to. This is
adding to the dissatispaction of the
people.

I would like to suggets just one thing
more; that is about the speed of the
trains, I think, in these days, the speed
of the traing is contemptuous. Nobody
would like to travel in slow-speed
trains When I travelled from Patan
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ger fares? Can we Dot spare at least
passengers travelling les than 50 miles?
Could we not consider the exemption
of third-class passengers, travelling
lesg than 50 miles? If we examine and
if we make an economy in the expen-
diture of the Railway administration
to the tune'of only 1 per cent., we can
exempt passengerg travelling less than
50 miles.

Shri S. M. Banerjee (Kanpur):
That wil] cover your constituency.

An Hon. Member: But not yours.

Shri P. R. Patel: If we see page 50
of the Report by the Railway Board
on Indian Railways, what do we find?
We find that in the year 1860-81
271,188 claimg were gettled. And the
railways paid Rs. 3,93,33,625 by way of
compensation. And what for did they
pay this amount? They paid
Rs. 1,39,65,231 for claims on account of
loss of complete packages or consign-
ments. The consignment is handed
over to the railway employees to be
delivered at another place, and once it
comes into the hands of the railway
employees, naturally, it must reach its
destination ang it must reach the per-
son concerned. But I do not know
what happens, whether some magic is
done or some evaporation is there
by which as many as 62,255
comsigments have evaporated, and the
railways have hag to pay Rs. 1.39
crores and more by way of compensa-
tion, If the railways are a little bit
more vigilant, if the Administration
looks to these things, can they not
save a good amount on this account?

Agsin, on another item, we find
that about Rs. 21 lakhs and more have
been paig on account of theft of
complete packages and consignments.
The consignments are in the hands of
the railways, and the thefts are com-
mitted while the consignments are in
the train, or in the railway-yards.
Who is responsible for these thefts?
Who commits these offences? Once
the package or the consignment ig in
the hands of the railways, and it dis-
appears, who Ig it that takes it away?
1 think if we look into this matter, we
shall find that this is a way of paying
bonug to the railway employees.
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Shri Priya Gupia: What sbout the
officers?

Bhri P. R. Patel: 1 would humbly
submit that if we can save on these
items, we shall not have to look to
mny increase in thind class fares. IT
we study the Audit Reports for the
years 1959, 1960 and 1961, we ghal
fing that there are 50 many such
instances referred to in  those
reports. If we study the remarks
passed by the Public Accounts Com-
mittee on those cases, and he a bit
careful, and implement the suggest-
ions and recommendations made by
them, I think we can effect a good
saving, and we can do without in-
creasing the railway fare at least in
respect of passengers travelling less
than 50 miles. So, my submission is
that before we increase the third
class fares, we have to consider 8o
many things. Do we give amenities
and facilities to the third class pas-
sengers. Are we going to charge the
third class passengers more for stand-
ing in the train, for getting some
standing accommodation in the train,
or for being crowded into the train or
for travelling on the foot-boards?
What for are we charging them more?
S0, my submission is that it would
be proper if we exempt the passeng-
ers travelling in third class from this
incrsase in fares.
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Mr. Deputy Speaker, the Whita
Paper that has been issued along with
the Budget documents makes very
impressive reading. It shows how the
railways have met the demands of a
developing and expanding economy
during the Second Plan pericd, how
passenger traffic increased by 25 per
cent and goods trafic by 47-3 per cent,
We also read of the effort that has
been made to gain self-sufficiency in
the matter of rolling stock and equip-
ment which is highly commendable.

15.56 hrs.
[Mr. SPeAKER in the Chair]

The factories that have been esta-
blished at Chittaranjan for the manu~
facture of locomotives and the Integral
Coach Factory at Madras for con-
struction of coaches are a mailter of
pride to this country, All this is very
creditable in view of the fact that
the figures given therein indicate that
the increase in the workload has been
more than proportionate to the in-
crease in the physical assets. I am
also very appreciative of the fact
that encouragement is being given to
small-scale industry by allowing a
price preferential to the extent of 15
per cent on specific items. Producti-
vity cells have bzen created and in-
centive bonuses are being given.
I should expect that the maxi-
mum opportunity and the maximum
incentive would be given to workers
1o come forward with their ideas about
increasing production and raising effi-
ciency in the factories and workshops.
The operating-cum-efficiency index
shows that while the capital at charge
increased by about 13 per cent, which
represented about 3 per cent increase
in the quantum of equipment, the in-
crease in the workiload of the rail-
ways was 17 per cent. The Rallway
Administration has launched quite a
number of schemes and completed
them. All this is the bright side of
the picture,

But we have also to see what is the
impact of all that has been done on
the minds of the people. It i3 how



the public comes in contact with the
Railway Administration, what treat-
ment it receives at their hands, what
comforts and amenitieg it gets in travel
that determine and reflect public opi-
nion in this respect. Here, I am sorry
to say that the Rallways have not been
able to gain the goodwill of the peo-
ple.

16 hrs,

Take the case of third class passen-
gers. Over the last ten years, the im-
provement has been remarkable go far
as the coaches are concerned, and
there are more fans, better lights and
cleaner surroundings, but the people
are not able to get even standing ac-
comedation, and they have to tax all
their ingenunity in getting in and out of
compartments. Ag a matter of fact,
they have to perform some acrobatic
feats before they can get in or out.
They cannot get sufficient room inside,
and there is no sympathetic considera-
tion from any of the staff. If they
are in difficulties, there is nobody to
help them. I am very reluctant to say
but if a poor passenger finds himself
in difficulties, the members of the staff
gather round him as vultures gather
round their prey. That is the unfor-
tunate impression we get,

New things that are being introduc-
ed are good for some time, but their
maintenance is extremely bad. Look
at the coaches which are old ones, and
how they are being maintained. You
will see that they stink very badly.
The bath rooms, the seats, everything
is so filthy that one would not like to
sit in them. The door laiches are out
of order. The night safety catches
have ta be used to keep the doors fast-
ened, Insecurity has increased, crime
hag increased, although flgures say
differently, and it is very risky to
travel because the criminals are more
active, and also because these doors
and fastenings are absolutely unwork-
able, The old stock is being maintain-
ed in very bad condition.

8o many cooclers have been installed
at statichs, but I dare say that even
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fifty per cent of them are not in worke
ing order. That is the position of the
equipment that we are providing. We
are very keen to buy new equipment,
but the maintenance is extremely poor.

About reservations goods loadings
etc., . . . I find that you have rung the
bell,

Have I taken ten minutes?

Some Hon. Members: Two minutes
more.

Mr. Bpeaker: I thought he had be-
gun at 3-55. If that was correct.. .

Shri 8. N. Chaturvedi: I did not ses
the clock, but I think I have not taken
mare than five minutes yet. That is
my feeling.

Mr. Speaker: There are different
readirgs of the clock as well by diffe-
rent persons.

Shri 8. N. Chaturvedi: No, Sir,
There was g change in the presiding
officer gs I stood up. So, I thought
there might be some mistake in the
reading of the clock. I have a feeling
1 have only taken about flve minutes.

Mr. Speaker:
otherwise,

Shri 8. N. Chaturvedi: I will now
briefly refer to one or two things;
first about the railway crossings. In
some towns we find that certain roads
have been completely closed because
for most of the day the gate is closed.
So far as the roads that lead to the
rural areas are concerned, I can say
from personal experience that you stay
for iwo to three hours without getting
a passage. | haq this experience at
Tundla, ang in spite of the fact that
the railwey magistrate was present
and made all efforts, we could not
find entry and go across. The gadi-
walag who come there probably have
to stand the whole night, and they are
completely at the mercy of the cabin
man, I am not exaggerating when I
say that sometimes money has to be
paid in order to get entry through
these gates,

Qur records show
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[Shri S. N. Chaturvedi)

These things have to be remedied.
Bemetimes it is said that the corpora-
tion or the municipal board should pay
for all these overbridges. But, after
ull, the railway earns a profit. Why
should they obstruct the traffic and
not pay for the construction of over-
bridges. They are a commercial con-
cerned. They should do it in the in-
terests of the public,

Lastly I have to say some thing
about my constituency., I am one of
those unfortunate persons like my hon.
friend in whose area also there was
a railway line which was dismantled.
It was the Agra-Bah line. When that
railway line was laid there, there was
no ballast laid on the track. The
worst material was used there, and
when we used to travel by it, we had
to gasp for breath. There was so much
dust coming in, There were no inter-
mediate stations, there were only halts,
and it took four hours to go from Bah
to Agra, & distance of 44 miles. Tickets
were issued on the train, snd many
people were told to get along and that
they could make the payment at the
end of the journey. So, most of the
earnings went into the pockets of those
who were in charge of the railway,
with the result that in the end it was
said that it was not g profitable con-
cern, and that is why it was dismant]-
ed. 1 am sorry to say that thig only
added insult to injury. Not only was
the line dismantled, but a stigma was
attached that this area was not paying
enough, Ag a matter of fact, the goods
traffic was not exploited, Because of
these defects, this railway line could
net pay its way. I would request the
railway administration and the Minis-
ter not to go by the reports that were
given, but to enquire into it and see
if that line can be restored, as other
diemantled lines are being restored
now. [ am gorry the time i5 up and
ot gay more, but I will certain-
ge upon the Railway Ministry
go by these reports but to exa-
the conditiong in which the raii-
line was worked and why it could
be probable. If this line was ne-

L
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cessary at that time why it cannot be
restored now and improved further.

st go wo #Y@ (Tayqw): Fwd
XA o @ T &% wA
el AW AN w1 e R
FaT ¥ AT g 1 7 o i g
T A AATATEATE | WA R
BAL FT TATH YT T qAS AR
9 & T qW FER waEd
A FEH FT RE | WA
mA frgh ¥ e g
a7 fF ag Fa< few a@ =1 T
T, FAT gIMHE AT W7 FIW
@A aFEH wogua AU HT
B FCE &, THATT BT ST CHH

uror Y doqee §9C & wTAT )
I g 4 A A IEwr @R A
gfear § wiea w1 qod ghawd o
ot & wziAr AwT w71 H R Fomy avar
B waE wWee )

R ¥ ¥ @ £ v



QR W w1 faar oAt
™ ofe feht ag o B e
€ oF A Ie¥ fed I 9 -
W faear @Ay wew AW ¥ ford
frear g1 W o T w1y gEe
F¥xf =@ W wr s e @
¥fga qar o vy aorg & fF TR and
¥ afva Iy @ o @r e AR
sréark i A s @ R F W
ffFwm sy # wfima W=
fafr=y & T ¥ g & o

TF T 7T qreT 0T R H
7t gt tfr @t wemge (=R
fefgrwe 2 fraddgus vt &
TRt grefTgy 9wH W@ g R
T W g @1 gEd arde W
TgE g g fer S ww w
wifer arde sTaw s g
fe s afiR I agre # A
2, wivag oft @ 3% wAnRW A
AT A WA W\WY, qNY
e W w fomn o fe o S
afgd oYl g8 AT FN I & T+
faFar s wfed, wR W WEEE
ff & wgEdFa g3, gwam
o et &, o & wiewf)

VAISAKHA 5, 1884 (SAKA) Budget—General 978

Discussion

st o wo ®mw: ot g, N EE
¥ I &1 wwww g feagiax
T IRW AT e dF avw
TEIAR  FTAN & &, T A9 @
I 3 g ow O frafne
1 frmfor 73 @ & e g w0 ot
qag @ RE New AR 7 owv
fedy st At & sofr 2 Al g
aifgd W g i g wfeg fi
ag SR fEE AT FT F19 F@ §
aragi ) afx dqwe FuT w1 aw
& § @ P afgd i I
Aferal W st w1 wwRd go
Iy N FAEfaT IRer Fery wifgd
ag fad | Fwos aoens fs gl
W A ITH WEE FAT 35 T
g1 % wrfafom do W G 8
uTq IURY FfeT gwa  wy 2fed
faitee weamaT T 2, 9 Sew Oy
grom At gEY WEwWl ¥ a F v
01 97 AT | ¥ wwwar g i foadt
wredt @1 % I fafaar aste fyarfy
aifgd | T dEW W @3 ¥
FaEl oY %o mifaw faer 8, =
i ¥ HfsAEEt ®13WI FC oy To
T HET FF T T A A
& =fegg

gATR qETFEIH ¥ TESATHIT 6
W e e ugt e
e fefgs & 9t sy @I g
9" o% A-afena @ JEr g,
sfe a7 s wiedr A6 @ o
gt T WE & afeerd o7 &7,
FETE TR TG WI Fan aw F
2 & 1w Fedy wae sl e
Naght sxT AN ag st I arfa
ERiT | & W fafasdY &1 =9 g uR
srEfaa wAT AT g v ww gy
e F o T ¥ & wrafag) w7 gresy
faqr o oY SEN AT F aed
s © wifve fean srn afgd



979 Ratlway

[ go w0 &)

d gw i o e, o ek
wt Y yawy forw fear 8, fir 7t o<
= FaET A oAy @R
KA® A wgr crfEgqAEX T wTH
AN I N @, T A" Fywe
WX 9 a@ wgEe u-dafaesm
® qadz & sy sfeark @efr g
# wmar g fs fugd axd #Awa
wfes wfasr smAlm  sx=@l R,
Faguw et T, vl 3 wam
wY Faamr fw Sy sy, e,
AN gy wgE A K gATH A
WYE WIH T FAT § WA TE WA AEY
AT HHAT 1 SHAT A WY yrEA Y
‘B 7€ g fw sfw F 9 A Wt /A
grx g xu fad e wogd WM Y
HTE ®T 9ET W IR GrEAr |
qgMTI Fg w F gy N @ &
Y fega 39 a9z * g feerwm
YTy I g fedy fafaeg
Y q®e Ao THTEATHY 7 FATT XY
FT wgr arfF a9 &7 ALR¥E
aff &1 asar Faifs e A w7
®rA XY FHY 1 THIIT A GF dw
REY WEYT A W I @Ay
IAFYGT oF gE wmg g @ f¥
WHATYR ¥ FTH Awdiw g W Famd
e Y fae |FaT 91 ®/IC Ww W
T9® ¥ A7 gHaT 91 | 4fE FEiaT
OF DR YA G ¢ 3T I9F WIqUH
*Y {aoY ¥ w7y A e § qAT o
F ) AGF AEAR ® S gEL AT
3 37 S FTeRAUAT AR
g wmifr ¥ st EfF agidmw
ey g | W ag qar g
WAL TS qTHATE R

o Wiw d@ @ aaarEs fegw
-fuefgme e & feeelt &, ard gfean
TR, IRFIYL W FIHAT HT WK

APRIL 15, 1963

Budget—Geneval '

ar¥fed o g 37 fidr @
dmag ar ¥ e ad ¢fear & qut
aTE & T AT ITT AR R—NT FAR
amAr wifgd——ar sA i et a3
gfasT aff &1 9z T v g fr o
v af wigsrd @ gEdrE 91T
wh, Aot & agtaw om@w A
YT AHAT & {0 wEre ayt QA
wEg A ITH fad wrE gfewy i g
afad ¥ wor gure W fafeed
w g o & and ffamr ¥ o
AT WITHEAG, TIT VL WIE, T,
AT AR T Ffad qw o
Fawart W

wifet ¥us N vg s A
o wwage =R fefgwe
W INE FrgaEr G vy
fomsr fawmr Y g1 @i o
AT AV FTAT MO FATHR WY AT
F@ &) qar gt w9 w1 fafae=r
AAAEATA AR F g ag #1 s
@ amE § | F =g g@ e 9
fastg aOF &, uF grd daa A,
7> & ag fearddza Y food tqrly
Qo dTo fRT g1 & =T =1fEd,
71 a3 A farga am A wrfed

st @ Wle ¥ANWI : AU AT,
0 axfeendt awfag fe awm
g A a9 (R WA #EIRT 6T
w1 feoar @gr foar, wafed a9y
AR T & fAq @wT gATE
T A Iww favary feavan f e st
e LT &7 ey Y e gwra R
feddiz gaw I ¥ «®, X T
UOAT GEAWT AT HTAT KA

¥7 ST Fwe avdx W
W IEHT FTHY WA €Y wifora ¥y



98x Railway

M foaqT agraT @7 ITRT IR
gt fegam 6 fiwd qyadfa
oAt &y iy 7 ta T w7 S w1
Al wwwar frs wifexr  fewar
IFPN AW § AT AL | FHT TF
wars 3307 ff enfarc Gar wgi ¥ wrd
waT o gw wifee e & e gad
fo e A g §ar g7 Graad § 1%
se = wrar gy faar ng, T
W WA 9 W ¢, "I IFHT g§H
OF @ a7 g1 ar a8 fe sQg
d I« I1E, AT Tg wAT
F qET At e # fAd awy {1
gL g 1 feugr a9t fagr mar
AR OTTATE FT WA F v gamk
37 & A Iy X UTHLE AT HRT
#ggE AL @ I4ifF A% 9@
SR AT 9w ) FF oA I
N S A 2 @ F AW
3 wIFfOT FT @ 4 A AT A<
T Fr 91 fFAIC AT WY
F®EIFATH FIAM FLET FT X MM
g¥ FAF § wd dl AW Y
g fr qf sam ¥Hdfgsd ¥ w41
forra ¥ wfR TAEY T oWTEAT
2 | AT gq¥ame & dfew<d #1
TZ Agg® AFT  feITHr e
formg & %ar omar @ @Y 4w
gt % far s dw & fauafa-
®E v 1 gafay F frdEw AT
wgaT g fv zwat derf @
g Al @1 gwd, WA AE
w9F & ¥ g AT wqEEA
¥ AT Y, foqd v sTfwecar
g wgar wfgg

AL AF VT FTIATY § IIWT
wfrgrar o godeEr WYY q-
WA TRAT | WAT AR SQIACEN AT
ot B T wrr e ¥

VAISAKHA 5, 1884 (SAKA) Budget—General
Discussion

A m
q .

g e

9T UF q4T 9§ «EAT |



983 Railwsy

[ ®o Yo woff]

¥ afex ¥ q qur d@1 war @
ik a1 g d@r wm & A
w#mt&mtlmfm ® ¥w-

g a R ag FgAr
N g wrf dw mfvgEa &
feelt wrd oG ag fawra
®t R} & arag, wwewr Al
amw, ¥AEA dFfaee wwx
?uarz ¥ 3w gy fafm e

awﬂﬂwm*qw%:

APRIL 25,

1582 Budget—Ceneral - LF ]

Discussion

A TRy W A wrw afoamn
il

wWHAE A g dar e
fas a1 wgr AfadT | Yo heafed

Iq 7 aga femr agr frar ¢ A
= gfrer aff v ) cEfag
T AT WA & uduw wY
T[T TEE ¢ WA I W
¥ & amy & oY g aw
IR T @ R ommmar g e
A ¥ FE D A Q@
gt |

uF a1d WX ¢ & @E amr
qgeEr wHEET ST § WX
g HTCOT AAaT W H@E Qv
T ¥ I WTO WAETd ¥ 9T ERT
FedT AT F F oF giEY a5 w1 AWK
ggxr s frofgrmr o ddr
gad @ ¥ fRow gw oW
T FATH  H T wAx § o7 guw g
war ¥ OWR ZW oW A ¥
gy & fy  foemat wifz &t «fv
¥ o ¥ Fel owr ad gie-
¥rg  FEE K amao(r @A AT
o T A T ¥

or @ X wawiwr g ot
¥ avAced E @ weromn g Fe



gad ara F waq¥za Fa ¥
FAT ATEAT 1 WA gATIT &
q® ez g aar faw § s
AT A W Aqg F A AT ACET WY
zemT Y oadt g qw F el ey
3§ a7 AF e WINT WW
IAT TEAT T AT AR AT AT
a1 FEH AFA ¥ frady fgewa
T 1T ATABEE 9 AR WY
a1 a1 A WET gz @@ T
TET | gEer gEfgaw wiw A
Jifgd | ATITAIAT T HF AT
IR Ty @ AT fAdEw g f®
xq TAHIEE ®aTe W WA ggaATH
5 wJT

gzl WEGET A AFT 3o
WIIAL, | L AT @YY AF
39t Trg¥E gC §iwwafyg fy
wq off g TEIITIH T IIT wES
Ear wgr wrar ¥ fe gwtdm ¥
21X A ¥ wR uxEdzw X &,
gg Wrrgr A gfF gAR XA
w 2qY Afeuarsn ¢ (A R
s qIgm g fF gz wFA9EA
FET TAT g | TATL W@ T WA
WAT FAEAT  § 1 AT 2T & qAN
ag & s AT IV T I AT
AR ArET AT § 1 AT it

VAISAKHA 5, 1884 (SAKA) Budget—General 986
Dizeussion

few a3 ¥ sgrar wewr e WY
7g g9 &rwar wifge  Foe ¥ o
® grfogs @Y =& wau ww
Al

w7 wIfer  awar wmar R
WX ag grem g fr  fafsr deT
TEH g7 GE wwar | gge e
gg fefvr A5t faxfent &
TFT F N 9 e oxw
fagfenl Fax v Iy &

;3
3
1
1%
24:

i
LEF)

)
~
4
s
133
144

wgr 91 f5 fag wm X gyaw
¥ w foar g1 39 A | swRrAT®
7 FES & T wE wav ey
¥g amer Eyadft @y gyorw 3€
o fag & gordd aFT sy Eer &
mfy 9 I # faRd o7 oW
Y Fagsgroar @1 dufada
2 fe gA ¥ any fgrgram o &
art ®F &7 F ) ¥AW) GO A=A
& §rg 2 WYL IAM) qEed’ A€W
A% T 9w AT FIW SWY W
Aoy AT T X F @y w0
FT A FEY, G LRLYFTHEIT }
I A M A fAgwesr €
qxarer Awdfr § TakwwT T
sty @ wid =k cafad AN
aree faan AT wifge o

s e wens ¥ gyarw



987 Railway

[aft wo WYe wraff)
sEHamT ¥ s el aw W
 wdf yerf ) e q@ T

i & 1 AW agi Aoz 4r
wg 71 e grafand Fartwme

f& o g ogm g —
wex gz o wrg frawswe ¥
aft wrr WX 7 Ay wrEeE-

qi% ﬂwﬁmﬂtﬂﬁmm
FTA AT 19T & FFT wY
FFT A gAEEDTET  #Y wrAAT
oy Ffewi ¥ w7 g7 wE o}
IgFT gHgerm & dar T @ fw
o197 %xa feTEl § owEdr s
® I ¥ orad @ W owAvIE
¥ oA a4 T wRE T wW A
& % qreae ¥9 959 § ag ®ENr
o fis A @rgw gAwr W gErEn
1

Shri D. C. Sharma (Gurdaspur):
The slogan that he mentioned-—Jaggu
Mama, etc.,—must be expunged from
the proceedings. It is very vulgar.

Mr. Bpeaker: There is no need for
expunction.

Shri 8. M. Banerjoe: It iz there in
the course of the enquiry. I never
maentioned anything out of disrespect
to the Minister.
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Mr. Speaker: Order, order. I am
saying that there is no need for ex-
punction, Where is the need for the
hon. Member to proceed further

Shri 8. M. Banerjee: I am sorry.
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Shri Himatsingka (Godda): Mr,
Speaker, Sir, most of the hon, Mem-
bers who have spoken have criticised
the proposed increase in fares and
freights which the hon. Minister has
attempted to justify on the basis of
two reports submitted by two com-
mittees. Sir, perhaps, when money is
needed for developmental purposes,
hon. Members may be prepared to
support the increase provided honest
attempts are made to increase the
operational efficiency of the railways.

What do we find so far as efficiency
ig concerned? 1 find from the Review
that there has been a fall in the speed
of goods train. In 1950-51 it was 174
kilometres per hour and it has gone
down jn 1961-62 to 15'3 kilometres.
Similarly, so far as the wagon turn
round is concerned, there also there
appears to be deterioration. In 1956-57
it wag 10,4 days so far as wagon turn
round is conccerned and now it has
increased to 11°2 days, This, you will
note, Sir, is in spite of more powerful
engines, increased automatic signals
and strengthened tracks. Therefore,
some attempt should be made so that
our efficiency may increase and the
railways may do greater service.

Then again, the hon. Minister is
silent as regards failure to move the
traffic that was offered, and it has
been pointed out that more than 8
million tong of traffic which was offer-
ed could not be moved. The result
has been that coal has not been sup-
plied to wvarious areas resulling in
either the slowing down of production
or complete closure of some of the fac-
tories, again resulting in the loss of
production whic hagain reacts on the
prices.

Now, Sir, there is a proposal to cut
the supply of cosl to 30 to 50 per cent
for some of the industries like chemi-
cals, caustic soda ete., because wagons
cannot be supplied for moving the coal,
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‘The result will be that not only the
production of these chemicaly end
caustic soda will fall but they will
react again on other industries be-
cause they are raw materials for a
large number of industries.

I do not know whether the Rail=
way Ministry is to blame for this
shortage of wagong or the Planning
Commission which has not supplied
the required amount of funds which
was asked for. But whether it is the
Planning Commission or it is the Rail-
way Ministry, the country cannot go
forward unless the transporti system is
such as iy able to handle all the traffic
that may be offered for being carried.™
On accoun: of the Five Year Plans the
preduction in every direction in in-
creaging very rapidly. Therefore, it
is absolutely necessary that we should
be able to cope with the traffic and
to handle the same. Otherwise, the
result will be what we find now.

We have fixed the target for coal
production at a certain figure, But
because the railways cannot carry the
coal irom pit-heads there cannot be
that much production because that
cannot be stored. That again affects
other industries. We cannot have
power, we cannot have other things.
because of that. Therefore, transport
is one of the most important items
which must be attended to, and the
demands of the industries and the
country should be met.

Apart from coal, other general mer-
chandise has not been moved at all.
I know of a number of commodities
like timber and other general commo-
ditiegs which have not been moved for
months from a number of places re-
sulting in the rise of cost at the con-
suming centres, Timber is required
in Calcutta and other places. Because
timber cannot be moved to Calcuita
the prices have gone up there. The
same thing applieg in respect of com=
modities like cement. Cement is in
short supply at the consuming cen-
tres. The result is that prices increase,
and that again reacts on other things-
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also. Therefore, what is needed is
that the supply of wagons should be
increased and efficiency should also
be increased, because with increased
efficiency even the present number of
wagons will be gble to carry more.

Sir, ag has beeh mentioned, 1 think,
before, the Coal Commissioner sug-
gested that they will require at least
about 6,100 wagons for moving coal
from Bihar and Bengal coalflelds, but
the number supplied was about 4768.
Therefore, there was a shortage of
about 1400 wagons which comesg to
about 20 per cent. You c¢an imagine
the position if that is so. So far as
the shortfal] in the movement of traffic
is concerned, unless the Railway Min-
istry takes very active steps they will
always be behind because as the Third
Five Yecar Plan progresses production
will be increasing. Unless the rail-
ways are in a position to go ahead and
catch up the deficit, the same difficulty
will continue for all times to come.
Therefore, it is absolutely necessary
that this matter is looked into and
something is done.

It has repercussions all round. The
deficit of coal supply is curtailing pro-
duction; short production means short
supp'y of material and short supply
of consumer goods and, therefore, more
demand which cannot be met and the
consequent rise in prices. Therefore,
this is a matter which needs immediate
attention and the Railway Ministry
should see to it that they do not re-
main far behind the actual require-
ments of the Third Plan.

The amount of originating traffic
that has been planned to be moved
during the Third Plan period is 245
million tons. But looking at the trend
of production, I think it is an under-
estimate and the traffic will be some-
where near 275 millions; we can safe-
ly assume that. So, unless proper ar-
rangements are made to handle that
amount of traffic, there will be diffi-
culties,

From the Review in the White Paper
on Railway Budget I find that the
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Ministry feels a bit concerned on ac-
count of competition from trucks and
Road Transport and wants that some
steps should be taken to see that the
competition is lessened., I do not see
any reason why it should feel so con-
cerned because at present trucks are
filling up the gap to some extent
where the railways are unable to move
the traffic. The trucks are carrying
goods from important places to where
they are needed, and because they are
carrying them very safely, taking them.
from one godown and delivering them
in another godown at destination peo-
ple have begun to prefer that. There=
fore, it is not correct to say that they
are competing with the railways, be-
cause railways are not in a position to
handle all the traffic that is offered
to it, as the Railways itself has admit-
ted. Therefore, it should not at all
feel concerned about competition from
Read Transport. I conclude my speech
with these remarks.

st faseexr &5 (wer ) :weEAw
qEET, WA awe 9Tl sxigE g,
IAF K FuET gAr ¢ | faad of
AT GEET A ogE A Wi fawm g
AT MY &, FFIT F2T 384 aiav
TN ATATMET eq ATy, Igi IAH
X feft 7 WY mEr I fF waA fan
¥ ¥ f&ef ¥ Y feom gl
91 &1 wwda feary ) oor feqfa ¥
HTAATT WY S & T 9T aFAIvar ¥
faare FETET fF war Al
! fear ggar aifed | W Y
g #Y fFU7 7 9@y «1 TiO w0
A fearar awagvn s s
qAr ft wow fota gAT AT wE
A1 3] A9 9T wfAaE &9® AEAr
IR £ |

4 a5t 9x g wEAr wew g fe
wgi a% AT aF & HATHA w7
ga% 8, W AW W Forwr A WRey
grar W & Ifew ¥, ITFT <o WA=
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Mr. Speaker: I have to say one
word about Shri Shiv Charan Gupta.
Earlier in the day I had called him
as a representative of Delhi and he
had never sent in his name. And I
had then observed that a Member who
does not speak when he is called,
though he has gent in his name, would
lose his opportunity. He has sent me
a letter of protest. Of course, he was
justified. There was some mistake in
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reading the chit, and his name had
wrongly been entered. Now, this
would not apply to him, 1 am very
sorry for that.

The House now stands adjourned till
11 am. tomorrow.

VAISAKHA 5, 1884 (SAKA) Budget—General 10¥8

Discuasion
17-05 hrs

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday.
April 28, 1962/Vaisakha 6, 1384
(Saka).
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MEMBERS SWORN . .
Q ANSWERS TQ QUES-
DRAL ANSWERS TO QUES

S.Q.
No.
163

164

165§
166
167
168

169
170
171
173

176

177

Subject

Exploratory tube-well
Organisation .
Conference of
Control Experts
Second telephone facmnr
Suri Diesel Engine
Flag Discrimination
Transportation of
by Coastal Shipping
River Boards.

Western Kosi Cam]
T.B. cases in Delhi .

Fulfilment of  Third
Plan targets . .
Sharing of Rihand pnwer
by U.P. and M.P.
Guihati Commission

Locust

coal

WRITTEN ANSWERS TO
QUESTIONS,

5.Q.

No.

162
172
174

175

178

179

180
181
182

183
184
185
186
187
188

189

Paticnts in Delhi hospitals
Panchayats in Delhi

Exchange of data on
Eastern River Projects .

Distribution of Krishna
and Godavari waters

National Cooperative
Development and Ware-
housing Board. . "

Manufacture of Com-
posite coaches at Peram-
bur. B .

Breeding of shecp
Rihand-power

Piecc-rate  systen
dock workers,

Export of jute

Cancer

Ghaggar ﬂoodt .
Steel for power projects
D.V.C. Navigational Canal

Cases of Mental disorders
in Delhi P

Fishing Operating ’I‘mn-
ing Institute at Cochin .

for
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CoLumnNa WRITTEN ANSWERS TO
QUESTIONS—contd,

Bor

8o1—36

8o1—o04%

. Bos—o8

BOB—11
811—14

814-15
815—19
B19—22

823-24
B24—27
B27—29

829—32

832—36

836—73

836-37
838

838-39

839-40

840

B4o-41
B41-42
84243

843-44
B44-45
845
845-46
846-47
847

B47-48
848-49

5.Q.
190

191
192
193

194

195

Subject

Laying of track hetween
Rajhara mines and
Jagdalpur .
Summer discases in Drlh:
Special tourist cars 5
Removal of cornea from
dead bodies

Electrification ot’ the
mountain area of Assam

Chittaranjan Locomotive
Works . . .

U.S.Q.

No.

141
142
143

144
145
146

147

148
149
150

151

152
153
154

155
156

157
158
159
160

161
162

Earnings of Railways on
Central Railway .

Declhi-Nagpur Trunk
telephone line : .

Fertilizers  allotted 1o
Andhra Pradesh .

Exploijtation of forests
Farm outpur in Rajasthan

Pontoon  bridge
Jumna . .

National Construction
Corporation .

Ramganga project in U. I’
Robberies on railways
Upper Sileru Power
Project . .

Health Survey and
Planning (..omrm!tcc Rc~
port .

CH.S. Schcme

Small pox in India.
Refreshments  served at
Nagpur and Palam air-
ports .
Kumbh Mcla :rniﬁc

Price of sugar-cane in
Bihar . . . .

Water tax in Delhi
Truck accidents

Cancer in Delhi

Fishing hubouﬂ in
Kerala

ACTOSS

Cultivation 0f Bnn.nm

Overtime by telegraph
OPerators i .

CoLUMNE-

849
849
849-50

850-51
851

Bs1

8s51-52
852

852-53
853-54
854

854-55
855-56
Bs6
8c7
857
857-58

858
858-59

861
861-62

862:
863.

863-64.
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WRITTEN ANSWERS TO
QUESTIONS—contd,

5.Q.

No.

163
164
166
167
168
170
171
172
173
174
175

176

178

179

180
181

182

PAPER
TABLE

Subject

Cultivable W aste land
Overtime allowance

Gulhati Commission Re-
commendations

Rural  Drinking Water
Supply Scheme .

Linking of Hubli and
Karwar .

Major Irrigation Pro]:cts
Major Irrigation Projects
Betterment levy

Water ratcs

Famines in Rayala seema
district of Andhra Pra-
desh . . . .

Demand  for

dearncss
allowance .

Iension for

retired Post
Masters . .

Recruitment « f workers
in Railway W rkshops .

Beating of s unter by
Sainiks of R.F F. .

Forfeiture of sccuritics
of contractors .

Ganga canal .

Jhelum Project in
Jammu and Kashmir

Chandrapura iner Sta-
tion

LAID ON THE

copy of the Indian Tele-

E-.ph (Third Amendment)
ules, 1962 published
in Notification No. G.S.R.
323 dated the 17th March,
1962, under sub-section (sJ
of section 7 of the Indian
Telegraph  Act, 1885, was
laid on the Table.

[Dany Drgust]

CoLumNs

864
865

865-66
866

866
867
867
867-68
868

868-69
869
869 -70
870
870-71

871-72
872

872-73

873

873-74
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ELECTIONS

MITTEES *

(i) The Minister of Food
and  Agriculture (Shri
S. K. Patil) moved for the
clection of four members
from among the Mem-
bers of Lok Sabha to be
members of the Indian
Council of Agricultural
Rescarch. The  motion
was adopted.

i) Shri S, K. Patil also
moved for the election
of two members from
among the Members of
Lok  Sabha to be mem-
bers of the Indian Cen-

—-tral Sugarcane Com-
mittce. The motion was
adopted.

(iii) The Minister of Shipp-
ing in the Ministry of
Transport and Communi-
catjons (Shri Raj
Bahadur* moved for the
electio of four members
from namong the Members
of Lok Sabha to be mem-
bers of the National
Shipping Board. The
motion was adopted.

TO COM-

(iv) The Minister of Health
(Dr. Sushila Nayar)
moved for the clection
of two members from
among the Members of
Lok Sabha to be members
of the All India Institute
of  Medical Sciences.
The motin was adopted.

RAILWAY BUDGET-GENE-

RAL DISCUSSION

General discussion on the
Railway Budget, 1962-63
continued. The disscus -

sion was not concluded.

AGENDA FOR THURSDAY,
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6, 1884 (SAKA)

General discussion on Railway

to continue ; and
the Mouon of
the President's

Budget
debate on
Thanks on
Address,



